MINUTES OF THE MEETING NQO.01 (2023-24) OF EXPORT FACILITATION COMMITTEE
(EFC) HELD ON 24.04.2023 AT 03:30 PM, VANIJYA BHAWAN, NEW DELHI

Meeting No.01 (2023-24)) of EXIM Facilitation Committee (EFC) held in physical
mode under the Chairmanship of Shri Minutes of EFC Meeting 01 (2023-24) dated Subhash
Chandra Agarwal, Addl. DGFT at 03:30 PM on 24.04.2023, Vanijya Bhawan, New Delhi to
consider the applications for export of ‘restricted’ items

2. The following member attended the meeting:-

i,  Shri Virendra Kumar Sharma, Deputy Director (Trade), DoAHD
il. Dr Dilip Kumar Srivastava, Assistant Commissioner, DoAC&FW
jii. Shri Vined Kumar, Technical Officer, MoEF&CC(SU Division)

In attendance:
i.  Shri S.K. Mohapatra , Joint DGFT
ii. Smt. Pratibha Kumari, Deputy DGFT

3. Altogether 316 applications were considered by the EFC, out of which 76 cases were
approved including 2 cases on post facto basis, 10 cases were rejected & closed and
remaining 228 cases have been deferred due to want of comments/NOC from the concerned
administrative Ministry/Department or information from the applicants. The decision of
the Committee is indicated in the tabulated statement given below:

DEPTT. OF AGRICULTURE AND FARMES WELFARE (DoA&FW) (Seed &
Trade Cases)

S. No|Name of the Firm File No. Item Descripti|Date of receip| Decision of EFC ! remark
on t of applicatio
n

vo Deferred due to want of com
HARIDAS NANJ! A[HORXEXLAPPLYO000025
Q SAFFLOWER P ments / NOC from DoA&GFW {

1
+  |ND SONS 0AM23 ETALS
19.05.2022 Trade Div).

Rejected &closeddue to non

BABA BHOLE BHAHORXEXLAPPLY0000031 [N ory BASMAT! furnishing of afidavit by the
2 RICE PADDY Clg3 06.2022 firm{as prescribed in Trade N
- |NDARITRADERS [1AM23 THER THAN SE ,
ED QUALITY otice No. 35 dated 25.10.201
8.

Rejected & Closed as the fir|
AURINKO HEALTH

HORXEXLAPPLYQ000QA42 m is non-responsive for apply
3 CARE PRIVATE LI NUX VOMICA [28.06.2022 ) ) ‘
. 6AMZ23 ing in the prescribed perform|
MITED
a.
Deferred duc to want of com
ments / NOC from DoA&FW.
MAINAAM GARDEHQRXEXLAPPLYO000170 DoA&HEW will obfain commer)
4 N SAM23 LIVE PLANTS {29.08.2022 ts from EP & horticulture dep

artment once the firm has sul
bmitted application on seed e

ximportal . The link of the pe

rtal is -https://seedexim.gol




v.in /

Firm is advised to apply on {

he above link immediately.

Deferred due to want of com
ments / NOC from DoA&FW,

DoA&FW will obtain commen,
ts from EP & horticulture dep,

artment once the firm has su

CHEERAKUZHY A
GRO DEVELOPER|
S PRIVATE LIMITE
D

HQRXEXLAPPLY0000187
6AM23

HI CHINENSIS)

ASCKHA PEND
ULUM (SARAC
AASOCA)

FIG (FICUS CA
RICA)

JACK FRUIT (A
RTOCARPUS H
ETEROPHYLLU
Sl

JAMUN [SYZYG
IUMCUMINI]

BILUMBI (AVE|
RRHOA BILIMB

1)

BREAD FRUIT (
ARTOCARPUS
ALTILIS)

MANGO VARIE
TIES (MANGIF
ERA INDICA)

LEMON VARIE
TIES (CITRUS
LIMON]

ORANGE (CITR

26.09.2022

US X SINENSIS

R. J. INTERNATIOHQRXEXLAPPLYOGOO181|{CASHEW  NUT] ) o
16.09.2022 bmitted application on seed g
NAL 4AM23 SEEDLING
ximportal . The link of the po
rtal is -https://seedexim.go|
v.in /
Firm is advised to apply on ]
he above link immediately.
LYCHEE (LITC

Deferred due to want of com|

ments / NOC from DoA&FW.

DoA&FW will obtain commen|
ts from EP & horticulture dep
artment once the firm has su
bmitled application on seed e
ximportal . The link of the po
rtal is -https://seedexim.go

v.in/

Firm is advised to apply on {

he above link immediately.




I

TAMARIND [TA]
MARINDUS N
DICA]

GARDEN

23

HORXEXLAPPLYQ0C0188
NATIONAL ROSE Osrijan

LYCHEE MARY]
GOLD (VEITCH
[AMERRILLII)

LYCHEE MARY
GOLD {VEITCH
IAMERRILLII)

RAMBUTAN [N
EPHROLEPISE
[ ALTATA)

MANGO (MANG
IFERA INDICA]

MANGO (MANG
[FERA INDICA)

MANGO (MANG
IFERA INDICA)

VELVET APPLE
(DIOSPYROS B
LANCOL)

WATER APPLE
(SYZYGIUMSA
MARANGENSE)

NJAVEL (SYZY
GIUMCUMIN)

RAMAPPLE (AN
NONA SQUAM
0OSA SAMARAN
(FENSE)

ALL SPICE [ PI
MENTA RACE
MOSE)

JACK GUMLES
S (ARTOCARPU
S HETEROPHY
LLUS)

BILIMBI (AVER|
RHOA BILIMBI)

AVACADO (PE]
RSEA AMERIC
ANA)

Deferred due to want of com
ments / NOC from DoA&FW.

DeAfFW will obtain commen
ts from EP & horticulture dep
artment ence the firm has su
bmitted application on seed €
ximportal . The link of the po
rtal is -https://seedexim.go

v.in/

Firm is advised to apply on {

he above link immediately.




MALAYALAN A
PPLE (SYZYGL
UMSAMARANG
ENSE)

JACK (ARTOCA]
RPUS HETEROQ
PHYLLUS)

COTTONWOOD

HQRXEXLAPPLYOO00192
1AM23

LIVE PLANTS,
TREE PELTOP
HORUM  INER)
ME, 2ZI1ZIPHUS
SPINACHRISTII
, HIBISCUS TIL
[ACEUS

06.10.2022

Deferred due to want of com
ments / NOC from DoA&FW

DoA&FW will obtain commen
ts from EP & horticulture dep

artment in this case.

NAL

R. J. INTERNATIOHQRXEXLAPPLYC000159

OAMZ23

CASHEW NUT
SEEDLING

19.10.2022

Deferred due to want of com

ments / NOC from DoA&FW.

DoA&FW will obtain commen|
ts from EP & horticulture dep
artment once the firm has su
brmitted application on seed ¢
ximportal . The link of the po
rtal is -https://seedexim.go

v.in/

Firm is advised to apply on

he above link immediately.

10.

RISE

MONDAL ENTERP[HQRXEXLAPPLYOCOC201

7 AM23

CASHEW NUT]
SEEDLING

23.10.2022

Deferred due to want of com
ments / NOC from DoA&FW.

DoA&FW will obtain commen
ts from EP & horticulture dep
artment once the firm has su
bmitted application on seed e
ximportal . The link of the po
rtal is -https:/ /seedexim.go)

v.in/

Firm is advised to apply on t

he above link immediately.

11.

S

JAY JAY SERVICEHQRXEXLAPPLY(CO0205

BAM23

Nux Vomica dri
ed seeds

03.11.2022

Deferred due to want of com
ments / NOC from DoA&FW (
Trade Div),

12.

IVATE LIMITED

BANKIM PROSAD
GHOSH SEEDS PR

HQRXEXLAPPLY0000216
7AM23

Jute seeds

06.12.2022

Closed. EFC has decided to i
nform the firm that the item i
s “free” and export authorizat

ion is not required.




13,

INCREDIBLE WOR
LD PRIVATE LIMIT

ED 9AM23

HQRXEXLAPPLYC000226

NON-BASMATI
RICE IN HUSK
(PADDY] OTHE[02.01.2023
R THAN SEED
QUALITY

Deferred due to non -furnish
ing of affidavit by the firm(as
prescribed in Trade Notice No
. 35 dated 25.10.2C18}.

The application was approve
d on cx-post facto basis in EF
C meeting no. 11 dated 22.02
2022 on the basis of Comm
ents/ NOC received from DoA
&FW vide OM Ne. 1-79/72020
-SD (1) (Item Ne. 11) dated 1
3.02.2023 has approved the g
xport for 10,000 MTs NON B
ASMAT] RICE IN HUSK (PAD
DY) OTHER THAN SEED QU
ALITY to Nepal by M/s INCR]
EDIBLE WORLD PRIVATE LI
MITED.

Export autherization is yet to

be issued

14.

GREENSTEM NUR|
SERY AND EXPOR

TER 3AM23

HQRXEXLAPPLYOOOO230[LIVE FRUIT PL4

ANTS 09.01.2023

Deferred due to want of com

ments / NOC from DoA&FW,

DoA&FW will obtain commen
ts from EP & horticulture dep
artment once the firm has su
bmitted application on seed €
ximpertal . The link of the po
rtal is -https://seedexim.go|

v.in /

Firm is advised to apply on t

he above link immediately.

15.

GREENSTEM NUR|
SERY AND EXPOR

TER 0AM23

HQRXEXLAPPLY0000232|LIVE FRUIT PL;

ANTS 11.01.2023

Deferred due to want of com

ments / NOC frem DoA&FW.

12oAd&FPW will obtain commen
ts from EP & horticulture dep)
artment once the firm has su
bmitted application on seed ¢
ximportal . The link of the po
rtal is -https://seedexim.go

v.in /

FFirm is advised to apply on 4

he above link immediately.

b




16.

ONAL TRADES

SHIFA INTERNATI

4AM23

HQRXEXLAPPLYOOC0235

PLANTS AND P
ARTS OF PLAN|18.01.2023
TS

Deferred due to want of com

ments / NOC from DoA&FW.

DoA&FW will obtain commen
ts from EP & horticulture dep
artment once the firm has su
bmitted application on seed €
ximportal . The link of the po
rtal is -https://seedexim.go)

v.in/

Firm is advised to apply en t

he above link immediately.

17

T LTD

PROLINE SEEDS C
OMPANY INDIA PV

0AMZ23

HQRXEXLAPPLYQ000237

ONION-VARIET
Y BOMBAY RE|[23.01.2023
D

Deferred duc to want of com|

ments / NOC from DoA&FW.

DoA&FW will obtain commen
ts from EP & horticulture dep
artment once the firm has su
bmitted application on seed ¢
ximportal . The link of the po
rtal is -https://seedexim.go

iv.in/

Firm is advised to apply en t

he above link immediately.

18

PERS

SHAKUN DEVELO

SAM23

HQRXEXLAPPLYOCO0242|COMMON

PAD
07.02.2023
DY

Approved on the basis of co
mments/ NOC received from
DoA&FW vide OM Neo. 1-79/2
020-SD (P) {Item No. 1} dated
13.02.2023 has approved the
export for 1,00,00,C00KGs C
ommon Paddy to Nepal by M
/s SHAKUN DEVELOPERSan
d export authorization was|
issued to the firm on Ex-po

st facto basis.

19

VATE LIMITED

CORTEVA AGRISC
IENCE SEEDS PRI

OAM23

HQRXEXLAPPLY(000243

EXPORT OF Pl
ONEER BRAND
Hybrid RICE F09.02.2023
ADDY SEEDS -
27P63

[Approved on the basis of Co
mments / NOC from DoA&T|
Ware received vide OM No. 1
-164/2022-8D-1V (284TH E
XIM-EXPORT-37) dated 18.0
4.2023 approving the exporty
for 100000 KGs PADDY SEE
DS to NEPAL by M/s CORTE]
VA AGRISCIENCE SEEDS PR
[VATE LIMITED

20

ED

BAYER BIOSCIEN
CE PRIVATE LIMIT

O0AM23

HQRXEXLAPPLYQ000247

HYBRID RICE
PADDY} ARIZE|15.02.2023
B-TE 1 SEEDS

[Approved on the basis of Co
mments / NOC from DoA&F
Ware received vide OM No. 1
-164/2022-SD-1V (284TH E
XIM-EXPORT-36) dated 18.0)
4.2023 approving the export




for 200 MTs PADDY SEEDS
o VIETNAM by M/s BAYER B
IOSCIENCE PRIVATE LIMITE]
D
Approved on the basis of Co
BT HYBRID CO mments / NOC from DoA&H
TTON SEEDS: Ware received vide OM Ne. 1
ur - -164/2022-8D-1V (284TH E
)1 JK AGR! GENETICIHQRXEXLAPPLYOCOO245[HINDI-IL WKCH| . XiM EXPORT-38) dated 18.0
S LIMITED 1AM23 1050Bt) & HIN 4.2023 approving the export
for 160000 KGs COTTCN SE
DI JKCH 194 EDS to SUDAN by M/s JK A
7 Bt) GRI GENETICS LIMITED
[Approved on the basis of Co
mments / NOC from DoA&F|
Ware received vide OM No. 1
-164/2022-SD-1V (284TH E|
29 XIM-EXPORT-32] dated 18.0
4.2023 approving the export
VNR 2253 /VN for 60000 KGs HYBRID PAD
E R .
[VNR SEEDS PRIVA R 2318/VNR 2 DY SEEDS to Philipppines&B
TE. LIMITED HQRXEXLAPPLY0000248)375 PLUS of se angladesh by M/s VNR SEED)
1AM23 ed guality 17.02.2023 S PRIVATE LIMITED
Approved on the basis of Co
mments / NOC from DoA&F
Ware received vide OM No. 1
-164/2022-SD-1V (284TH E
03 XIM-EXPORT-31) dated 18.0
4.2023 approving the export]
VNR 18552/19 for 700 KGs HYBRID PADDY
E .
VNR SEEDS PRIVA 791/18632/19 SEEDS tc Philipppinesd Ban]
TE LIMITED HQRXEXLAPPLYOD00248[799/19777 /18 gladesh by M/s VNR SEEDS
2AM23 560/18565 17.02.2023 PRIVATE LIMITED
DCM SHRIRAM LI ?Eﬁ;(gXLAPPLYODOOQSQ Deferred due to want of com
MITED ments / NOC from DoA&GFW.
DoA&FW will obtain commen
ts from EP & horticulture dep
artment once the firm has su
24 bmitted application on seed e
ximportal . The link of the pa
rtal is -https://secdexim.go)
v.in/
HYBRID RICE |
:,]‘ERD?,;% ?6ESSOH/ Firm is advised to apply on t
688 TREATED he above link immediately,
SEEDS 28.02.2023
DCM SHRIRAM LI Deferred due to want of com
MITED ments / NOC from DoA&FW.
DoA&FW will obtain cemmen
ts from EP & horticulture dep
artment once the firm has su
25 bmitted application on seed e
ximportal . The link of the po
rtal is -https://seedexim.go
v.in /
HYBRID RICE {
PADDY) BIO RI . . .
n P d t
CE 4537650 W1 Firm is advised to apply on
HQRXEXLAPPLYOOQD0252[F TREATED SE he above link immediately.
1AMZ23 EDS 27.02.2023 AN




lApproved on the basis of Co
mments / NOC from DoA&F|
Ware received vide OM No. 1
-164/2022-SD-IV (284TH E
26 XIM-EXPORT-60) dated 18.0
4.2023 approving the export
RIZO DS P
i NA SEE for 30000 KGs ONION SEED
RIVATE LIMITED |HQRXEXLAPPLY0O000254|ONION NASIK] S to UAE by M/s ARIZONA
3AMZ3 RED N-53 06.03.2023 SEEDS PRIVATE LIMITED
Approved on the basis of Co
mments / NOC from DoA&F
Ware received vide OM No. |
-164/2022-SD-1V [284TH E
27 X IM-EXPORT-61) dated 18.0
4.2023 approving the export,
ARIZONA SEEDS P for 20000 KGs ONION SEED
RIVATE LIMITED |HQRXEXLAPPLYO000254|ONION NASIK] S to UAE by M/s ARIZONA
2AMZ23 RED N-53 06.03.2023 SEEDS PRIVATE LIMITED
Deferred due to want of coml
23 HQRXEXLAPPLYC035887
IRFAN TRADERS RICE PADDY O ments / NOC from DoA&FW.
7AM22 R IN HUSK 17.02.2022
NON BASMATI Deferred due to want of Com|
29  |JAISWAL GRAIN A[HQRXEXLAPPLY0000266[RICE IN HUSK| ments / NOC from DoA&FWa
GENCIES 1AM23 {PADDY) 16.03.2023 re awaited
NON BASMATI Deferred duc to want of Com
RICE IN HUSK ments / NOC from DoA&FWa|
30 (PADDY) OTHE rc awaited
LAXMI DURGA TR|HQRXEXLAPPLYQO000266{R THAN SEED
ADERS 3AM23 QUALITY 16.03.2023
Deferred as decided in the E
+C mecting to forward the cal
se to DocAHD (Fodder Division
31 )
CLASSZOID INDU Comments / NOC from DoAH
STRIES PRIVATE LIHQRXEXLAPPLYCO00269 D (Fodder Division) are awaiy
IMITED 9AM23 ALFALFA HAY ([22.03.2023 ed.
Rejected.Application submit
ted for broken rice is under pi
32 ISANDIPAN TECHN 100% Broken | rohibited item category, Acco
DCRAFTS LIMITEJHQRXEXLAPPLYQOCOCOOIRRI-6 Silky Poli rdingly, EFC has decided to 1
D 3AMZ24 shed Rice (01.04.2023 eject the application
Rejected.Application submit
- - ted for broken rice is under p
33 SHRI KRISHNA AS[HQRXEXLAPPLYO000273|WHITE RICE 1 rohibited item category, Acco
SOCIATES 7TAM23 00% BROKEN [28.03.2023 rdingly, EFC has decided to r
cjcct the application
Rejected.Application submit]
ted for brok ice i d
34 |HARI SHELLAC INJHQRXEXLAPPLY0000272({160% WHITE B o ibited ttem gs&lgso;;n i
DUSTRIES 4AM23 ROKEN RICE [26.03.2023 rdingly, EFC has decided to r
ciect the application
NON-BASMAT Comments / NOC frcm DoAd
35 HQRXEXLAPPLY0000272|RICE IN HUSK Fware awaited
VIKASH TRADERS |1AM23 OTHER THAN|25.03.2023
OF SEED QUA e




LITY

36

EAST WEST SEED
S INDIA PRIVATE
LIMITED

HQRXEXLAPPLYOCO0272

Of Onien

25.03.2023

lApproved on the basis of Co
mments / NOC from DoA&F
Ware received vide OM No. 1
-163/2022-SD-IV (283rd EXI
M-EXPORT-40)] dated 20.03.2
023 approving the export for
12400 KGs ONION SEEDS to
Senegal by M/s EAST WEST)
SEEDS INDIA PRIVATE LIMI
TED

37

EAST WEST SEED
S INDIA PRIVATE
LIMITED

HQRXEXLAPPLYO000271

Of Onion

25.03.2023

[Approved on the basis of Co
mments / NOC from DoA&F
Ware reccived vide OM No. 1
-163/2022-SD-1V (283rd EX];
M-EXPORT-41) dated 20.03.2
023 approving the export for|
5100 KGs ONICN SEEDS to
Niger by M/s EAST WEST SE
EDS INDIA PRIVATE LIMITE]
>

38

EAST WEST SEED
S INDIA PRIVATE
LIMITED

HQRXEXLAPPLYO0C027 1

Of Onion

24.03.2023

IApproved on the basis of Co
mments / NOC from DoA&F]
Ware received vide OM No. 1
-163/2022-8D-1V (283rd EXI
M-EXPORT-42] dated 20.03.2
023 approving the export for
10850 KGs ONION SEEDS to
Mali by M/s EAST WEST SE
EDS INDIA PRIVATE LIMITE
D

39

EAST WEST SEED
S INDIA PRIVATE]
LIMITED

HQRXEXLAPPLYOQO0271

Of Onion

24.03.2023

Approved on the basis of Co
mments / NOC from DoA&F
Ware received vide OM Ne, 1
-163/2022-8D-1V {283rd EXI
M-EXPORT-44) dated 20.03.2
023 approving the export for
4100 KGs ONION SEEDS to
Cote dlvoire by M/s EAST W
EST SEEDS INDIA PRIVATE
LIMITED

40

EAST WEST SEED
S INDIA PRIVATE
LIMITED

HQRXEXLLAPPLYO0Q00271

Of Onion

24.03.2023

[Approved on the basis of Co
mments / NOC from DoA&F|
Ware received vide OM No. 1

-163/2022-SD-1V _(283rd EXI




M-TEXPORT-43) dated 20.03.2
023 approving the export for
12400 KGs ONION SEEDS to
Ghana by M/s EAST WEST S
EEDS INDIA PRIVATE LIMIT
ED

a1

EAST WEST SEED
S INDIA PRIVATE

LIMITED

1AM23

HOQRXEXLAPPLY0000271

Of Onion

24.03.2023

[Approved on the basis of Co
mments / NOC from DoA&F)
Warce received vide OM No. 1
-163/2022-SD-IV (283rd EXI
M-EXPORT-46) dated 20.03.2
023 approving the export for|
12400 KGs ONION SEEDS to
Camercon by M/s EAST WES
T SEEDS INDIA PRIVATE LI
MITED

42

EAST WEST SEED
S INDIA PRIVATE

LIMITED

0AMZ3

HQRXEXLAPPLY0000271

Of Onion

24.03.2023

|Approved on the basis of Co
mments / NOC from DoA&R
Ware received vide OM No, 1
-163/2022-SD-IV (283rd EXI
M-EXPORT-47] dated 20.03.2
023 approving the export for|
15800 KGs ONION SEEDS to
Burkina Faso by M/s EAST)
WEST SEEDS INDIA PRIVAT
£ LIMITED

43

EAST WEST SEED
S INDIA PRIVATE

LIMITED

9AM23

HQRXEXLAPPLY0000270

Of Onion

24.03.2023

lApproved on the basis of Col
mments /; NOC from DoA&F]
Ware received vide OM No. 1
-163/2022-SD-1V [283rd EXI
M-EXPORT-45} dated 20.03.2
023 approving the cxport for
4100 KGs ONION SEEDS to
Benin by M/s EAST WEST S
EEDS INDIA PRIVATE LIMIT]
ED

44

HOSHIARPURIAN
DI HATTI

1AM24

HQRXEXLAPPLYQ000006

ONION SEEDS

05.04.2023

Deferred due to want of com

ments / NOC frem DoA&FW.

NoA&FW will obtain commen
ts from EP & horticulture dep
artment cnce the firm has su
bmitted application cn seed e

ximportal . The link of the po

rtal is -https://seedexim.go)




v.in /

Firm is advised to apply on t]

he above link immediately.

Deferred as decided in the E
FC meceting to forward the cal
se to DoAlID (Fodder Division
|

45
Comments / NOC frem DoAH
DAAWAT FOODS LIHORXEXLAPPLY0O000005 D (Fodder Division] are await
IMITED SAM24 Alfalfa grass 05.04.2023 ed.
Hybrid Rice (Paf Comments / NOC from DoAd
ddy) Arize 6444 FWare awaited
Gold Seeds/ Hy]
brid Rice {Padd
v} Arize AZ 843
3 DT Seeds/ H
ybrid Rice (Pad
dy) Arize Idea 5
46 eeds/ ybrid Rid]
c {Paddy] Arize
') Geld Sceds|
/ Hybrid Rice |
Paddy) Arize 61
29 Gold Seeds|
BAYER BIOSCIEN / Hybrid Rice |
CE PRIVATE LIMITIHQRXEXLAPPLYOQQ0001|Paddy] Arize AZ
ED 2AM24 6633 ST Secds (03.04.2023
Approved on the basis of Co
mments / NOC from DoA&FH
Ware received vide OM No. 1
-163/2022-3D-1V (283RD E
XIM-EXPORT-27) dated 20.0
“ 3.2023 approving the export]
for 8000 KGs PADDY SEEDS
to AZERBAIJAN by M/s NAT]
NATH BIO-GENESHQRXEXLAPPLYOO00C12[PADDY SEEDS H BIO-GENES (INDIA] LIMIT]
(INDIA) LIMITED  |3AM24 C.V. MENKA 13.04.2023 ED
Approved on the basis of Co
mments /; NOC from DoA&F|
Ware received vide OM No. 1
-163/2022-SD-1V (283RD> E
48 XIM-EXPORT 26) dated 20.0
L5y PADDY GO 3.2023 approving the export]
NATH BIO-GENESHORXEXLAPPLYOO00011|[RAKHNATH-51 for 320 MTs HYBRID PADDY
(INDIA) LIMITED  [7AM24 0 13.02.2023  [SEEDS to NEPAL by M/s NA

TH BIO-GENES (INDIA] LIMI




T

SAVANNAH SEED

Comments / NOC from DoA&)

49 |S PRIVATE LIMITEHQRXEXLAPPLY0000012{Hybrid Rice Seg FWare awaited
D d 14.04.2023
SAVANNAH SEED Comments / NOC from DoAS
50 |8 PRIVATE LIMITE[HQRXEXLAPPLY0QO0013|Hybrid Rice Seq FWare awaited
D d 14.04.2023
Non Basmati R1 Comments / NOC from DoA&
51 SHIVNANDANI AG ce Paddy [other FWare awaited
RO PRIVATE LIMIT|HQRXEXLAPPLYDOQ0014|than seed guali
ED ty) 15.04.2023
NON BASMATI Comments / NOC from DoA&]
5o RICE IN HUSK FWare awaited
SAUMYA ENTERP[HQRXEXLAPPLYOODQ0014{OTHER THAN
RISES SEED QUALITY|15.04.2023
NON BASMATI Comments / NOC from DoA&
53 RICE IN HUSK FWare awaited
HQRXEXLAPPLYOO00014[OTHER THAN
R.K ENTERPRISES SEED QUALITY(16.04.2023
Department of Animal Husbandry and Dairying
HISAR BOVINE S5
PERM STATION &HQRXEXLAPPLYOOOO178|FROZEN BOVI 08.09.2022 Deferred due to want of com|
54 RESEARCH CENT NE SEMEN R ments / NOC from DoAHD
ER
Rejected &Closedbascd on Y
he comments received from D
nAH&D vide OM dated 30.09.
2022 wherein export of 9000
55 iiED%I;{E‘?ISHNA T|HQRXEXLAPPLYOOOO188| 0y im s npaN |27.09.2027  |MTs wheat bran to Banglades
h by M/s SREE KRISHNA TR
ADERS has not been recomm
ended due to shortage of whe
at bran in the country.
Deferred due te want of com
GAA TRADING E[HQRXEXLAPPLY0COCO13
56  |NTERPRISES MAIZE BRAN [03.05.2022  |monts / NOC from DoAHD
Deferred DoAH&D vide OM d
ated 26.12.2022 have stated
that this department has no
objection. Further cxport of s
SELF FEEDING ame item is subjected to com
57 GREESHMA RAVIHQRXEXLAPPLYDOOO0237|BIRD(FEEDING, . ) 554 ments/ NoC from MoEF&CC
KUMAR OF SEEDS, Pl A (wildlife).
LET An OM has been sent to McE|
F&CC (wildlife) to furnish co
mments/ NoC.
Comments/NOC from MoEF]
&CC (wildlife} is awaited.
Rejected &Closedbascd on t
SEALINE OVERS[HQRXEXLAPPLYC000028 :
58 EAS WHEAT BRAN 25.05.2022 he comments received from D

oAH&D vide OM dated 03.11.




2022 wherein export of 3000
MTs wheat bran to Banglades
h by M/s SEALINE OVERSE
AS has not been recommende
d due to shortage of wheat br
an in the country.

SAMANTA ENTER[HQRXEXLAPPLY0000243

Deferred due to want of com

BISWAS INTERNA|
[TIONAL

WHEAT BRAN | 08.03.2023

59 IorisE 2AM23 WHEAT BRAN 02022023 |1ients / NOC from DoAHD
HQRXEXLAPPLY0000246[PURE SAHIWA Deferred duc to want of com
60  |J KENTERPRISE | fya5 LaMmeryos  |FH022023  [onts / NOC from DoAHD
61 INDRANEE ENTE[HQRXEXLAPPLY(Q000248 Deferred due to want of com
RPRISE BAMZ23 WHEAT BRAN 18.02.2023 ments / NOC frem DoAHD
62 RAHMAN INTERNHQRXEXLAPPLY00C0249 Deferred due to want of com
ATIONAL 1AM23 WHEAT BRAN [18.02.2023 ments / NOC from DoAHD
63 MALLICK EXPOR[HQRXEXLAPPLY0O000252 Deferred due to want of com
TS 2AM23 WHEAT BRAN [24.02.2023 ments / NOC from DoAHD
64 NEW MONDAL A[HQRXEXLAPPLY0000251 Deferred due to want of com
GENCY 4AM23 WHEAT BRAN [22.02.2023 ments / NOC from DoAHD
65 BDB EXIM PRIVA[HORXEXLAPPLY0Q000253 Deferred due to warnt of com
TE LIMITED 2AM23 WHEAT BRAN |01.03.2023 ments / NOC from DoAHD
66 MANNAT TRADIN[HQRXEXLAPPLYOOO0253|WHEAT  STRA Deferred due to want of com
G 3AM23 W 02.03.2023 ments / NOC {rom DoAHD
67 INDRANEE ENTE|HQRXEXLAPPLY0000253 Deferred due to want of com
RPRISE BAM23 WHEAT BRAN | 05.03.2023 [ments / NOC from DoAHD
BRAN SHARPS Deferred due to want of com
68 & OTHER RESI ments / NOC from DoAHD
HQRXEXLAPPLY0O000253|DUES OF WHE
CAPRICE TEX TAM23 AT 04.03.2023
[Approved. Based on the Com
ments / NOC from DoAHDar
e received vide OM Noll010
69 2(1)/54/2021-TRADE —{E-18
638) dated 28.04.2023 appro
ving the export for 4350 MTs
HQRXEXLAPPLY0O0Q00257 WHEAT BRAN tc Banglades
MARGS EXIM CO |1AM23 WHEAT BRAN | 08.03.2023 |h by M/s MARGS EXIM CO
[Approved. Bascd on the Com
ments / NOC from DoAHDar
e received vide OM Noll010
2{1)/54/2021-TRADE —E-18
70 638) dated 28.04.2023 appro
ving the export for 5000 MTs
ONWARD COMM WHEAT BRAN to Banglades
ODEAL PRIVATEHQRXEXLAPPLYCOOG257 h by M/s ONWARD COMMO
LIMITED GAM23 WHEAT BRAN | 08.03.2023 |[DEAL PRIVATE LIMITED
Approved. Based on the Com
ments / NOC from DoAHDar
e received vide OM NollO10f
2(1}/54/2021-TRADE —(E-18
71 638} dated 28.04.2023 appro
ving the export for 6000 MTs
WHEAT BRAN to Banglades
INDIA EXPORT INHMQRXEXLAPPLYOC00258 h by M/s INDIA EXPORT INT]
TERNATIONAL  [4AM23 'WHEAT BRAN 08.03.2023 [ERNATIONAL
HQRXEXLAFPLYQ000258 [Approved. Based on the Com
6AM23 ments / NOC from DoAHDar)
e received vide OM Nol1010
2(1)/54/2021-TRADE —(E-18
72 638) dated 28.04.2023 appro
ving the export for 5000 MTs|
WHEAT BRAN to Banglades
DEVANSHI INTER] h by M/s DEVANSHI INTERN
NATIONAL WHEAT BRAN | 08.03.2023 [ATIONAL
HORXEXLAPPLY0000257 Approved. Bascd on the Com
2AM23 ments / NOC from DoAHDar|
¢ received vide OM No110102
(1)/54/2021-TRADE —{E-180
73 38) dated 28.04.2023 approv|

ing the export for 4000 MTs
WHEAT BRAN tc Banglades
h by M/s BISWAS INTERNA

[ONAL N




74

S A TRADING

HQRXEXLAPPLY0000256
9AM23

WHEAT BRAN

08.03.2023

[Approved. Based on the Coarr-j
ments / NOC from DoAHD

e received vide OM Noll0lO
2(1)/54/2021-TRADE -(E-18
638) dated 28.04.2023 appro
ving the export for S000 MTs)
WHEAT BRAN to Banglades
h by M/s S A TRADING

75

AJMIR AGENCY

HQRXEXLAPPLY0000256
SAM23

WHEAT BRAN

08.03.2023

Approved. Bascd on the Com
ments / NOC from DoAHDar,
e received vide OM Nol1010
2(1)/54/2021-TRADE —(E-18
638) dated 28.04.2023 appro
ving the export for 6000 MTs]
WHEAT BRAN to Banglades
h by M/s AJMIR AGENCY

76

ORT

PEREGRINE EXPHQRXEXLAPPLY0000256

4AM23

WHEAT BRAN

08.03.2023

[Approved. Bascd on the Com
ments / NOC from DoAHDar
e received vide OM Nol1010
2(1}/54/2021-TRADE —(E-18
638) dated 28.04.2023 appro
ving the export for 5000 MTs
WHEAT BRAN to Banglades|
h by M/s PEREGRINE EXFO
RT

77

PANY

MORE AND COMHQRXEXLAPPLY(QO00256

3AM23

WHEAT BRAN

08.03.2023

Approved. Bascd on the Com
ments / NOC from DoAHDar
¢ received vide OM Noll010
2(1)/54/2021-TRADE -(E-18
638) dated 28.04.2023 appro)
ving the export for 10000 MT
s WHEAT BRAN to Banglade
sh by M/s MORIZ AND COMP
ANY

78

vV K UDYQG LTD

HQORXEXLAPPLY0000258
7AM23

WHEAT BRAN

09.03.2023

lJApproved. Bascd on the Com|
ments / NOC frem DoAHDar
e reccived vide OM Nol110102
(1)/54/2021-TRADE —(E-186
18] dated 28.04.2023 approvi
ng the export for 5000 MTs W
HEAT BRAN to Bangladesh b
M/s VK UDYOG LTD

79

VK UDYOG LT

HQRXEXLAPPLYO0C0258
B8AM23

'WHEAT BRAN

09.03.2023

Approved. Bascd on the Com
ments / NOC {rom DoAHDar]
e received vide OM Nol1101C
2(1)/54/2021-TRADE —{E-18
638) dated 28.04.2023 appro
ving the cxport for 5000 MTs
'WHEAT BRAN to Banglades
h by M/s VK UDYOG LTD

20

HQRXEXLAPPLYO000255

MARGS EXIM CO [6AM23

WHEAT BRAN

08.03.2023

Approved. Bascd on the Com
ments / NOC from DoAHDar
¢ received vide OM Noll010
2(1)/54/2021-TRADE —(E-18
638) dated 28.04.2023 appro
ving the export for 4950 MTs
WHEAT BRAN to Banglades
h by M/s MARGS EXIM CO

81

VATE LIMITED

RUA EXPORT PRIHQRXEXLAPPLYO000256

DAMZ23

WHEAT BRAN

08.03.2023

|JApproved. Based on the Com
ments / NOC from DoAHDar
e received vide OM NoliO10
2(1)/54/2021-TRADE —(E-18
638) dated 28.04.2023 appro
ving the export for 5000 MTs
WHEAT BRAN to Banglades]
h by M/s RUA EXPORT PRI
ATE LIMITED

82

ClAL CO.

SUMIT COMMERHQRXEXLAPPLY0O000256

8AM23

WHEAT BRAN

08.03.2023

Approved. Bascd on the Com)
ments / NOC from DoAHDa
e received vide OM No11010
2(11/54/2021-TRADE —(E-18
638) dated 28.04.2023 appro

ving the export for 6800 MTs




WHEAT BRAN to Banglades)
h by M/s SUMIT COMMERC]
AL CO.

33

SUMIT COMMER]

CIAL CO.

BAMZ23

HORXEXLAPPLYG0O00256

WHEAT BRAN

08.03.2023

lApproved. Bascd cn the Com
ments / NOC from DoAHDar
¢ received vide OM Nol1010
2(1)/54/2021-TRADE -(E-18
638} dated 28.04.2023 appro
ving the export for 6000 MTs
WHEAT BRAN to Banglades
h by M/s SUMIT COMMERCI
AL CO.

34

SUBIR
ENTERPRISE

SHELLAC

0AM23

HQRXEXLAPPLY(QD00257

WHEAT BRAN

08.03.2023

Approved. Bascd on the Com
ments / NOC from DoAHDar
e reccived vide OM NollC10
2(1)/54/2021-TRADE —(E-18
638) dated 28.04.2023 appro
ving the export for 4900 MTs|
'WHEAT BRAN to Banglades
h by M/s SUBIR SHELLAC E
NTERPRISE

85

M.G.
ONAL

INTERNATI

3AM23

HQRXEXLAPPLY0000257

WHEAT BRAN

08.03.2023

[Approved. Based on the Com|
ments / NOC from DoAHDar
e reccived vide OM Noll010
2(1)/54/2021-TRADE -(E-18
638) dated 28.04.2023 appro
ving the export for 5000 MTs
WHEAT BRAN to Banglades|
h by M/s M.G. INTERNATION
AL

86

AMON KANU

9AM23

HQRXEXLAPPLY0000258

WHEAT BRAN

09.03.2023

Approved. Based on the Com
ments / NOC from DoAHDar
¢ received vide OM NollGLl0,
2(1)/54 /2021-TRADE —~(E-18
638) dated 28.04.2023 appre
ving the export for 5000 MTs
WHEAT BRAN to Banglades
h by M/s AMON KANU

87

D.R. ENTERPRIS

E

DAM23

HQRXEXLAPPLY0000259

WHEAT BRAN

09.03.2023

Approved. Based on the Com
ments / NOC from DoAHDar
e received vide OM Noll010
2{1)/54/2021-TRADE —(E-18
638) dated 28.04.2023 appro
ving the export for S000 MTs
WHEAT BRAN to Banglades]
h by M/s D.R. ENTERPRISE

88

KOLKATA AAYAT]

NIRYAT PRIVATE[HQRXEXLAPPLYO000256

LIMITED 2AM23

WHEAT BRAN

08.03.2023

Approved. Based cn the Com
ments / NOC from DoAHDar
e received vide OM Nol1010
2(1)/54/2021-TRADE —(E-18
638) dated 28.04.2023 appro
ving the export for 5000 MTs
WHEAT BRAN to Banglades
h by M/s KOLKATA AAYAT N
IRYAT PRIVATE LIMITED

89

DUTTA ENTERPRJHQRXEXLAPPLY0Q00255

ISE 9AM23

WHEAT BRAN

08.03.2023

lApproved. Based on the Com
ments / NOC from DoAHDar|
e rcceived vide OM Noll010
2(1)1/54/2021-TRADE —(E-18
638] dated 28.04.2023 appro
ving the export for 8000 MTs
WHEAT BRAN to Banglades]
h by M/s DUTTA ENTERFRIS
E

20

BHUPENDRA OV]

ERSEAS PRIVATE[HQRXEXLAPPLY0OCO0257

LIMITED SAM23

[WHEAT BRAN

08.03.2023

Approved. Based on the Com
ments / NOC from DoAllDar)
e received vide OM NollGl0
2(1)/54/2021-TRADE —(E-18
638) dated 28.04.2023 appro
ving the export for 4900 MTs

WHEAT BRAN to Banglades|




h by M/s BHUPENDRA OVE]
RSEAS PRIVATE LIMITED

91

M/S B. B. EXPOR[HQRXEXLAPPLY(Q000256
TS 1AM23 WHEAT BRAN

08.03.2023

lApproved. Based on the Com)
ments / NOC from DoAHDar
e received vide OM NollC1C
2(1)/54/2021-TRADE —E-18
638) dated 28.04.2023 appro
ving the export for 5000 MTs
WHEAT BRAN to Banglades
h by M/s B. B. EXPORTS

92

SHREE RAMALAHQRXEXLAPPLYQOO0257
XMI EXIM HAM23 WHEAT BRAN

08.03.2023

|JApproved. Bascd on the Coml
ments / NOC from DoAHDar
e received vide OM NollQ1Q
2(1)/54/2021-TRADE —(E-18
638) dated 28.04.2023 approf
ving the cxport for 6000 MTs
WHEAT BRAN to Banglades
h by M/s SHREE RAMALAX
M1 EXIM

93

INDIA EXPORT INHORXEXLAPPLYQQ00258
TERNATIONAL 2AM23 WHEAT BRAN

08.03.2023

|Approved. Based on the Com
ments / NOC from DoAHDar
e rcceived vide OM NollO1(Qj
2(1)/54/2021-TRADE —(E-18
638) dated 28.04.2023 appro
ving the export for 10000 MT)
s WHEAT BRAN to Banglade|
sh by M/s INDIA EXPORT IN
[TERNATIONAL

94

M/S ALEXANDER[HQRXEXLAPPLYG000255
AND CO BAM23 WHEAT BRAN

08.03.2023

|Approved. Based on the Com
ments / NOC from DoAHDar
e received vide OM Nol11010
2(1)/54/2021-TRADE —E-18
638) dated 28.04.2023 appro|
ving the export for 10000 MT
s WHEAT BRAN to Banglade
sh by M/s ALEXANDER AND
CO

95

HQRXEXLAPPLY0000255
MARGS EXIM CO [SAM23 WHEAT BRAN

08.03.2023

lApproved. Bascd on the Com
ments / NOC from DoAHDar
e received vide OM Nol11010
2(1)/54/2021-TRADE —(E-18
538) dated 28.04.2023 appro
ving the export {or 4950 MTs
WHEAT BRAN to Banglades)
h by M/s MARGS EXIM CO

26

THE OM GLOBAL{HQRXEXLAPPLYOQ00255
ENTERPRISES 4AM23 WHEAT BRAN

08.03.2023

IApproved. Based on the Com
ments / NOC from DoAHDar
e received vide OM NollO10
2(1)/54/2021-TRADE ~(E-18
638) dated 28.04.2023 appro
ving the export for 3000 MTs
WHEAT BRAN to Banglades
h by M/s THE CM GLOBAL E
NTERPRISES

97

HORXEXLAPPLYO000257
JAIN EXPORT, 7AM23 [WHEAT BRAN

08.03.2023

Approved. Based on the Com
ments / NOC from DoAHDar)
e received vide OM Nol1010
2(1)/54/2021-TRADE —(E-18
638) dated 28.04.2023 appro
ving the export for 6000 MTs
WHEAT BRAN to Banglades|
h by M/s JAIN EXPORT

98

ONWARD COMM
ODEAL PRIVATE[HQRXEXLAPPLYCO00258
LIMITED 1AM23 WHEAT BRAN

08.03.2023

[approved. Based on the Com
ments / NOC from DoAHDar
e received vide OM Noll010
2(1)/54/2021-TRADE —{E-18
638) dated 28.04.2023 appro
ving the cxport for 6000 MTs
WHEAT BRAN tc Banglades
h by M/s ONWARD COMMO
DEAL PRIVATE LIMITED

99

INDIA EXPORT IN[EQRXEXLAPPLY(000258

TERNATIONAL 3AM23 WHEAT BRAN

08.03.2023

lApproved. Based on the Com

ments / NOC from DoAHDar]




e received vide OM Nol1010
2({1)/54/2021-TRADE —(E-18
638) dated 28.04.2023 approl
ving the export for 6000 MTs
WHEAT BRAN to Banglades
h by M/s INDIA EXPORT INT
ERNATIONAL

100

S R EXPORT

3AMZ23

HQRXEXLAPPLY0000255

WHEAT BRAN

08.03.2023

[Approved. Bascd on the Com
ments / NOC from DoAHDar
e received vide OM NollQ10]
2(1)/54/2021-TRADE —E-18
638) dated 28.04.2023 appro
ving the export for 6000 MTs
WHEAT BRAN tc Banglades
h by M/s S R EXPORT

101

LIMITED

ONWARD COMM
ODEAL PRIVATE

0AM23

HQRXEXLAPPLY0O000258

WHEAT BRAN

08.03.2023

lApproved. Based on the Com
ments / NOC from DoAHDar
e received vide OM NollQ1C
2(1)/54/2021-TRADE —E-18
638) dated 28.04.2023 approl
ving the export for 5000 MTs
WHEAT BRAN to Banglades
h by M/s ONWARD COMMO
DEAL PRIVATE LIMITED

102

ISE

GOURI ENTERPR]

2AM23

HQRXEXLAPPLYOC0CZ55

[WHEAT BRAN

08.03.2023

Approved. Based on the Com
ments / NOC from DeAHDar
¢ received vide OM Nell010
2(1)/54/2021-TRADE —(E-18
638) dated 28.04.2023 appro|
ving the cxport for 6000 MTs
WHEAT BRAN to Banglades
h by M/s GOURI ENTERPRIZ
E

103

PRAYAS

1AM23

HQRXEXLAPPLYOO00255

[WHEAT BRAN

08.03.2023

Approved. Based on the Com
ments / NOC from DoAHDar
e received vide OM Nol1010
2{1)/54/2021-TRADE —(E-18
6538) dated 28.04.2023 appro
ving the export for 6000 MTs
WHEAT BRAN to Banglades]
h by M/s PRAYAS

104

PRAYAS

0AM23

HQRXEXLAPPLYQ0QO0255

WHEAT BRAN

08.03.2023

Approved. Basced on the Com
ments / NOC from DoAllDar
e received vide OM Noll010
2(1)/54/2021-TRADE —(E-18
638) dated 28.04.2023 appro
ving the export for 6000 MTs
WHEAT BRAN to Banglades]
h by M/s PRAYAS

105

PRAYAS

S8AM23

HQRXEXLAPPFLY0000254

WHEAT BRAN

08.03.2023

Approved. Based on the Com
ments / NOC from DoAHDar
e reccived vide OM NollClQ
2(11/54/2021-TRADE ~(E-18
638) dated 28.04.2023 appro|
ving the export for 6000 MTs|
WHIEAT BRAN to Banglades
h by M/s PRAYAS

106

PRAYAS

7AM23

HQRXEXLAPPLY0000254

WHEAT BRAN

08.03.2023

lApproved. Based on the Com
ments / NOC from DoAHDar]
e received vide OM NollC10
2(1)/54/2021-TRADE -(E-18
638) dated 28.04.2023 approl
ving the export for 6000 MTs
WHEAT BRAN tc Banglades
h by M/s PRAYAS

107

[TTONAL

DELUX INTERNA

6AM23

HQRXEXLAPPLYC000254

WIEAT BRAN

08.03.2023

lApproved. Bascd on the Com
ments / NOC from DoAHDar]
e reccived vide OM Noll010
2(1)/54/2021-TRADE —{E-18
638) dated 28.04.2023 appro)
ving the export for 20000 MT]
s WHEAT BRAN to Bangladc|

sh by M/s DELUX INTERNAT]




IONAL

108

M/S TIRUPATI U
DYCG

S5AM23

HQRXEXLAPPLY0000258

WHEAT BRAN

08.03.2023

Approved. Based on the Com
ments / NOC from DoAHDar
¢ received vide OM Noll010)
2(1}/54/2021-TRADE —E-18
638) dated 28.04.2023 appro
ving the cexport for 5000 MTs
WHIEAT BRAN to Banglades|
h by M/s TIRUPATI UDYOG

109

MARGS EXIM CO

7AM23

HQRXEXLAPPLY0000255

WHEAT BRAN

08.03.2023

|Approved. Based on the Com)
menis / NOC from DeAHDar|
e received vide OM Noll0l0
2(1)/51/2021-TRADE —(E-18
638) dated 28.04.2023 appro
ving the export for 4950 MTs
WHEAT BRAN to Banglades]
h by M/s MARGS EXIM CO

110

ONWARD COMM
ODEAL PRIVATE]
LIMITED

BAM23

HQRXEXLAPPLYC000257

WHEAT BRAN

08.03.2023

Approved. Based on the Com
ments / NOC from DoAHDar)
e received vide OM NoliO10)
2(1)/54/2021-TRADE —(E-18
638) dated 28.04.2023 appry)
ving the export for 5000 MTs
WHEAT BRAN to Banglades]
h by M/s ONWARD COMMO
DEAL PRIVATE LIMITED

111

DS ENTERPRISE

1AM23

HQRXEXLAPPLY0000259

WHEAT BRAN

09.03.2023

lApproved. Based cn the Com
ments / NOC from DoAHDar
e received vide OM Nol1l1010
2(1)/54/2021-TRADE —(E-18
638) dated 28.04.2023 appro
ving the export for 4500 MTs
WHIEAT BRAN to Banglades
h by M/s DS ENTERPRISE

112

ROY ENTERFPRIZ
E

2AMZ23

HQRXEXLAPPLY00C0259

WHEAT BRAN

05.03.2023

Approved. Based on the Com
ments / NOC frem DoAHDan)
¢ received vide OM NollO1G
2(1)/54/2021-TRADE —(E-18
£38) dated 28.04,2023 appro
ving the export for 10000 MT)
s WHEAT BRAN to Banglade
sh by M/s ROY ENTERPRIZE

113

NIDHI EXIM

3AM23

HQERXEXLAPPLYJ000259

WHEAT BRAN

09.03.2023

|Approved. Based on the Com
ments / NOC frem DoAHDar]
¢ received vide OM Nol101Q
2(1)/54/2021-TRADE —[E-18
638) dated 28.04.2023 appro
ving the export for 5000 MTs
WHEAT BRAN to Banglades
h by M/s NIDHI EXIM

114

MANJU EXPORT
AND IMPORT

4AM23

HQRXEXLAPPLY(G000259

WHEAT BRAN

09.03.2023

lApproved. Based on the Com
ments / NOC from DoAHDar
e received vide OM NoliOl10
2(1)/54/2021-TRADE —(E-18
638) dated 28.04.2023 appro|
ving the export for 5000 MTs
WHEAT BRAN to Banglades
h by M/s MANJU EXPORT A
NC IMPORT

115

B.R. INTERNATIO
NAL

S5AM23

HQRXEXLAFPPLYOQ00259

WHEAT BRAN

09.03.2023

Approved. Based on the Com
ments [ NOC from DoAHDar
e received vide OM NollO1Q
2(1)/54/2021-TRADE —(E-18
638) dated 28.04.2023 appro
ving the export for 10000 MT)
s WHEAT BRAN to Bangladc
sh by M/s B.R. INTERNATIO
NAL

116

BISWAS [INFRAC

ON LLP

6AM23

HQRXEXLAPPLYOOC0259

WHEAT BRAN

09.03.2023

lApproved. Based on the Com
ments / NOC from DoAHDar|
e received vide OM NollO10

2(1)/54/2021 TRADE —(E-18§




638) dated 28.04.2023 appro
ving the export for 4500 MTs
WHEAT BRAN to Banglades
h by M/s BISWAS INFRACON
LLP

Approved. Based on the Com
ments / NOC from DoAHDar
e received vide OM Noll0l0
2(1)/54/2021-TRADE —(E-18

117 638) dated 28.04.2023 appro|
ving the export for 10000 MT)
s WHEAT BRAN tc Banglade
BISHAL ENTERPHQRXEXLAPPLYOCOQ259 sh by M/s BISHAL ENTERFR|
RISE 7TAM23 WHEAT BRAN | 09.03.2023 |ISE
Approved. Based on the Com
ments / NOC from DoAHDar)
¢ received vide OM Neolli010
118 2(1)/54/2021-TRADE —(E-18
638) dated 28.04.2023 appro
ving the export for 4000 MTs
HQRXEXLAPPLYOCO0259 WHEAT BRAN to Banglades
R H ENTERPRISE |8AM23 WHEAT BRAN | 09.03.2023 [h by M/s R I ENTERPRISE
lApproved. Based on the Com
ments / NOC from DoAHDar
e received vide OM NollO10
2(1)/54/2021-TRADE —{E-18
119 638) dated 28.04.2023 appro)
ving the export for 5000 MTs
WHEAT BRAN to Banglades
PASHUPATI ENTE{HQRXEXLAPPLY0000260 h by M/s PASHUPATI ENTER
RPRISE 0AM23 WHEAT BRAN | 09.03.2023 |PRISE
Approved. Based on the Com
ments [/ NOC from DoAHDar
e received vide OM NollOl10
120 2{1)/54/2021-TRADE -(E-18
638) dated 28.04.2023 appro|
ving the export for 4000 MTs
HQRXEXLAPPLY0C00260 WHEAT BRAN to Banglades
SHAIKH EXPORT |1AM23 WHEAT BRAN | 09.03.2023 |h by M/s SHAIKH EXPORT
Approved. Based on the Com
ments / NOC from [DoAHDar)
¢ received vide OM NollQ10
2(1)/54/2021-TRADE ~(E-18
121 538) dated 28.04.2023 appro
ving the export for 5000 MTs
SHRI RAGHUVAN WHEAT BRAN to Banglades)
SH ENTERPRISEHQRXEXLAPPLYQ0Q00260 h by M/s SHRI RAGHUVANS
5 2AM23 WHEAT BRAN | 09.03.2023 |H ENTERPRISES
BRANS SHARP Deferred due to want of com
122 S AND OTHER ments / NOC from DoAHD
PRIME ENTERPRIHQRXEXLAPPLYO00026!|RESIDUES OF
SES &AM 23 WHEAT 10.03.2023
R & R JAJODIA T Deferred due to want of com
123 [RADING PRIVATEHQRXEXLAPPLY0000261 ments / NOC from DoAHD
LIMITED 9AM23 WHEAT BRAN 10.03.2023
124 HQRXEXLAPPLYC000262 Deferred due to want of com
PRITI EXPORT 0AM23 WHEAT BRAN 10.03.2023 [ments / NOC from DoAHD
7t SONY ENTERPRIHQRXEXLAPPLY0000262 Deferred due to want of com
1 SE 3AM23 WHEAT BRAN 10.03.2023 |ments / NOC from DoAHD
126 ALAUDDIN MAND|EQRXEXLAPPLY0Q0Q00262 Deferred due to want of com
AL SAM23 WHEAT BRAN 10.03,2023 [ments / NOC from DoAHD
COARSYE WHIT Dceferred due te want of com
E WHEAT BRA ments / NOC from [DoAHD
127 |KIAN AGRC FRO N (SHUAR} MOL
CESSING PRIVATHQRXEXLAPPLY0000263(STURE 12% M
E LIMITED 3AM23 AX. 12.03.2023
128 KISHAN INTERNAJHQRXEXLAPPLY0000263 Deferred due to want of com
TIONAL 4AM23 WHEAT BRAN 13.03.2023 |ments / NOC from DoAHD
129 KISHAN INTERNA[HQRXEXLAPPLYC000263 Deferred due to want of com
TIONAL S5AM23 WHEAT BRAN 13.03.2023 |ments / NOC from DoAHD
130 KISHAN INTERNA[HORXEXLAPPLY0Q000263 Deferred due to want of com
TIONAL 6AM23 WHEAT BRAN 13.03.2023 |ments / NOC from DoABD




WORLD WIDE CLJ Deferred due to want of com
131 EARING AND SHI ments / NOC from DoAHD
PPING INDIA PRIHQRXEXLAPPLYQOC0264
VATE LIMITED 1AM23 WHEAT BRAN 14.03.2023
WORLD WIDE CL4 Deferred due to want of com
132 EARING AND SHI ments / NOC from DoAHD
PPING INDIA PRIHQRXEXLAPPLYOQO0264
VATE LIMITED 2AM23 [ WHEAT BRAN 14.03.2023
133 3.R INTERNATIOHQRXEXLAPPLYC000265 Deferred due to want of com
NAL 5AM23 WHEAT BRAN 15.02.2023 |jments / NOC from DoAHD
134 HQORXEXLAPPLYO0C0264 Deferred due to want of com
SHIV IMPEX 9AM23 WHEAT BRAN 15.03.2023 |ments / NOC from DoAHD
Deferred due to want of com
135 SHREE JAGANNA[HQRXEXLAPPLY0000266 ments / NOC from DoAHD
TH UDYOG SAM23 WHEAT BRAN {17.03.2023
Deferred due to want of com
136 ARADHYA ENTERHQRXEXLAPPLYCO00267 ments / NOC from DoAHD
PRISE 1AM23 WHEAT BRAN |17.03.2023
- Deferred due to want of com
137 ORIENT EXPORTIHQRXEXLAPPLYOGO0Z67 ments / NOC from DoAHD
S PVT LTD 2AM23 'WHEAT BRAN [17.03.2023
Deferred due to want of com
138 BDB EXIM PRIVAJHORXEXLAPPLY0O0C0267 ments / NOC from DoAHD
TE LIMITED 3AMZ23 WHEAT BRAN |17.03.2023
Deferred due to want of com
139 QRIENT EXPORTHQRXEXLAPPLYOOQ00267 ments / NOC from DoAHD
S PVT LTD HAMZ23 WHEAT BRAN (17.03.2023
Deferred due to want of com
BRANS, SHARP ments / NOC from DoAHD
S, AND OTHER
140 HQRXEXLAPPLY0000267[RESIDUES OF
NN IMPEX 7AMZ23 WHEAT 18.03.2023
Deferred due to want of com
BRANS, SHARP ments / NOC from DoAHD
S, AND OTHER
141 HQRXEXLAPPLY0O00268|RESIDUES OF
N N IMPEX 1AM23 WHEAT 19.03.2023
Deferred due to want of com
FIRMINFO IMPEX ments / NOC frem DoAHD
142 PRIVATE LIMITEIHQRXEXLAPPLYOQ00268
D SAM23 'WHEAT BRAN [20.03.2023
Deferred due to want of com
Indian Council of] Buffalo :-- Pure ments / NOC from DoAHD
Agricultural Rese -bred breeding
143 |arch (CENTRAL G animals-Other
OVERNMENT AN[HQRXEXLAPPLYQ000273|than Milking A
D AGENCIES) 9AM23 nimal 28.03.2023
Deferred due to want of com
KRISHNA ENZYT CASEIN FROM ments / NOC from DoAHD
144 ECH PRIVATE LIHQRXEXLAPPLYCQ00275BOVINE MILK
MITED CAM23 SODIUM 30.03.2023
=aw hid d Deferred due to want of com
145 OVERSEAS TRAD[HQORXEXLAPPLYQ00Q274[ 8W H1des an ments / NOC from DoAHD
= WELL 7AM23 skins-Of buffal | 5g 03 2023
o, including bud]




falo calf

ASSAM STATE ZIHQRXEXLAPPLYC000274

Deferred due to want of com
ments / NOC from DoAHD

146 OO DIVISION 3AM23 Birds:-- Other 29.03.2023
, Deferred due to want of com
147 SKY EXPORT & THQRXEXLAPPLYOD00274 ments / NOC from DoAHD
MPORT 0AM23 WHEAT BRAN 28.03.2023
Deferred due to want of com)
LUCKWIN TRADE ments / NOC from DoAHD
138 |[MART PRIVATE LIHQRXEXLAPPLYOC00273
MITED 8AM23 WHEAT BRAN 28.03.2023
Deferred due to want of com
Lucerne (alfalfa ments / NOC from DoAHD
| meal and pelle|
149 AESTHETICA IMPHQRXEXLAPPLYO000273[ts ALFALFA HA
EX 6AM23 Y 28.03.2023
M ls-- Ot Deferred due to want of com
Mammals.-- ments / NOC from DoAHD
HYLASCO BIO-TE her 20 malc an
150 [CHNOLOGY (INDI d 40 female bla
A) PRIVATE LIMITIHQRXEXLAPPLY0000273|ck mice Milking
ED 2AM23 Animal 28.03.2023
- : Deferred due to want of com
151 ORIENT EXPORTHQRXEXLAPPLYOO0O0273 ments / NOC from DoAHD
S PVT LTD 1AM23 WHEAT BRAN 23.03.2023
Deferred due to want of com
152 BDB EXIM PRIVAIHQRXEXLAPPLY0C00273 ments / NOC from DoAHD
TE LIMITED 0AMZ23 WHEAT BRAN 27.03.2023
. Deferred due to want of com
ot
153 ORIENT EXPORTHQRXEXLAPPLY0D00272 ments / NOC from DoAHD
3 PVT LTD 9AM23 WHEAT BRAN 27.03.2023
SRI RAM ENTERP{HGRXEXLAPPLYOOO0272|WHEAT BRAN Deferred due to want of com
154 ments / NOC from DoAHD
RISE 8AM23 FODDER 27.03.2023
Deferred due to want of com
155 SS INTERNATIONHQRXEXLAPPLY0000271 ments / NOC from DoAHD
AL 6AM23 WHEAT BRAN 24.03.2023
O other cereal I>cferred due to want of com
other cereals ments / NOC from DoAHD
Rice Husk, Chu
156 ANURAG TRADINHORXEXLAPPLYO000270|raBhunsa, Rice
G 0AM?23 Bran & Husk 23.03.2023
Deferred due to want of com;
157 BANGSI BADAN S[HQRXEXLAPPLY0Q000002 ments / NOC from DoAHD
AM 1AM24 WHEAT BRAN 03.04.2023
Deferred due to want of com)
158 INDIA EXPORT INJHQRXEXLAPPLYOOC0002 ments / NOC from DoAHD
TERNATIONAL 2AM24 WHEAT BRAN 03.04.2023
Deferred due to want of com
159 HQRXEXLAPPLY0OGOCOO? ments / NOC from DoAHD
M K TRADERS 7 AM24 WHEAT BRAN 09.04.2023




RAM CHARAN BAHQRXEXLAPPLY0000007

Deferred due to want of com
ments / NOC from DoAHD

160 RUI ENTERPRISE [6AM24 WHEAT BRAN 09.04.2023
Deferred due to want of com
161 HQRXEXLAPPLY0000007 ments / NOC from DoAHD
J.R. ENTERPRISE[4AM24 WHEAT BRAN 08.04.2023
Deferred due to want of com|
162 UNIVERSAL TRA[HQRXEXLAPPLYQ0000Q7 ments / NOC from DoAHD
DE LINK 3AM24 WHEAT BRAN 08.04.2023
Deferred due to want of com
163 RADHA KRISHNA[HQRXEXLAPPLYQ0C0C07 ments / NOC from DoAHD
ENTERPRISE 2AM24 WHEAT BRAN 08.04.2023
Deferred due to want of com
164 SOVA ENTERPRIHQRXEXLAPPLY0OO00006 ments / NOC from DoAHD
SE 9AM24 WHEAT BRAN 07.04.2023
Deferred due to want of com
165 UTTAM & BROTH|HQRXEXLAPPLY0000C06 ments / NOC from DoAHD
ERS SAMZ4 WHEAT BRAN 06.04.2023
Deferred due to want of com
J P FLOUR MILLS ments / NOC from DoAHD
166 |[PRIVATE LIMITEHORXEXLAPPLYQ000006
D OAM24 WHEAT BRAN | 05.04.2023
Deferred due to warnt of com
J P FLOUR MILLS ments / NOC from DoAHD
167 PRIVATE LIMITEHQRXEXLAPPLY0000005
D 9AM24 WHEAT BRAN 05.04.2023
. Deferred due to want of com
168 HORXEXLAPPLY0O000005 ments / NOG from DoAHD
V K UDYOG LTD MAM24 'WHEAT BRAN 05.04.2023
Deferred due to want of com
169 GOURAV ENTERIHQRXEXLAPPLYQOC0005 ments / NOC from DoAHD
PRISE 3AMZ24 WHEAT BRAN 05.04.2023
Deferred due to want of com
170 HQRXEXLAPPLY0000005 ments / NOC from DoAHD
BABA EXIM 2AM24 WHEAT BRAN 05.04.2023
Deferred due to want of com)
BHARAT EXIM & BRANS, SHARP ments / NOC from DoAHD
TRADING COMPA! S, AND OTHER
171 |uy PRIVATE LIMIHQRXEXLAPPLYOO000OS[RESIDUES OF
TED 1AM24 WHEAT 04.04.2023
Deferred due to want of com
172 SHREE KANHA IHQRXEXLAPPLYO0OOCOO4 ments / NOC from DoAHD
NTERNATIONAL [BAM24 WHEAT BRAN 04.04.2023
Defcrred due to want of com
173 DHEERAJ ENTER|HQRXEXLAPPLY(0000004 ments / NOC from DoAHD
PRISES TAMZ24 WHEAT BRAN 04.04.2023
brostate Extrac Deferred due to want of com
ostate &x ments / NOC from DoAHD
t rectal Supposi
174 |cAPLIN POINT LA} tories 30mg Br
BORATORIES  LIHQRXEXLAPPLY0000004 (¢ Name Pros
MITED SAM24 rapretProcto 30| g4 04,2023

mygl Each Supp




ository contain
s Prostate Exir
act 30 mg equi
valent to 6 mg i
n terms of wate
r soluble peptid

L]

VOLANT EXIM PR

HQRXEXLAPPLYOCO0004

Deferred due to want of com
ments / NOC from DoAHD

175 IVATE LIMITED (2AM24 WHEAT BRAN 04.04.2023
. Deferred due to want of com
176 HQRXEXLAPPLYCO00004 ments / NOC from DoAHD
Vv K UDYOG LTD |[1AM24 WHEAT BRAN 04.04.2023
Deferred due to want of com
D 2
177 HQRXEXLAPPLYOOO0004 ments / NOC from DoAHD
V K UDYOG LTD [AM240 WHEAT BRAN 04.04.2023
Deferred due to want of com
HOQUE INDUSTR ments / NOC from DoAHD
178 IES PRIVATE LIMHQRXEXLAPPLY0D000003
ITED GAMZ24 WHEAT BRAN 04.04.2023
Deferred due to want of com
HOQUE INDUSTR ments / NOC from DoAHD
179 [ES PRIVATE LIM[HQRXEXLAPPLY0000003
ITED AM24 WHEAT BRAN 04.04.2023
Deferred due to want of com
180 HQRXEXLAPPLY00Q00003 ments / NOC from DoAMD
GHOSH EXPORT [7AM24 WHEAT BRAN 04.04.2023
I3eferred due to wanti of com
PRINCE AGRO ments / NOC from DeAHD
181 |°©D ENTERPRIS{HQRXEXLAPPLYO000003
ES GAM24 WHEAT BRAN 03.04.2023
Deferred due to want of com
182 M/S NURUL TRAHQRXEXLAPPLY0000003 ments / NOC from DoAHD
DERS SAM24 WHEAT BRAN 03.04.2023
- Deferred due to want of com
183 HQRXEXLAPPLYO000003 ments / NOC from DoAHD
lzaz Traders 4AMZ4 WHEAT BRAN 03.04,2023
Deferred due to want of com
RAGHUBIR RETA ments / NOC from DoAHD
184 ILERS PRIVATE LHQRXEXLAPPLYCO00003
IMITED 3AM24 WHEAT BRAN 03.04.2023
Deferred due to want of com
RAGHUBIR RETA ments / NOC from DoAHD
185 [LERS PRIVATE L{HQRXEXLAPPLY0O00003
IMITED 2AM24 WHEAT BRAN 03.04.2023
Deferred due to want cf com
186 HQRXEXLAPPLY0OC00003 ments / NOC from DoAHD
ASHA TRADERS j1AM24 WHEAT BRAN 03.04.2023
. Deferred due to want of com
187 INDIA EXPORT INJHQRXEXLAPPLYQ0OC0003 ments / NOC from DoAHD
TERNATIONAL  |[0AM24 WHEAT BRAN 03.04.2023




Deferred due to want of com
ARGHODEEF CO ments / NOC from DeAHD
188 [NSTRUCTIONS PHQRXEXLAPPLY0000002
VT LTD FAM24 WHEAT BRAN 03.04.2023
Deferred due to want of com|
189 HQRXEXLAPPLY0000000 ments / NOC from DoAHD
MANTRI IMPEX [9AM24 WHEAT BRAN 03.04.2023
Deferred due to want of com
190 HQRXEXLAPPLYD000001 ments / NOC from DoAHD
ATIF EXPORT TAM24 WHEAT BRAN 03.04.2023
Deferred due to want of com
191 M/S. ALI TRADEHQRXEXLAPPLY0000001 ments / NOC from DoAHD
RS OAM24 WHEAT BRAN 03.04.2023
Deferred due to want of com)
192 HQRXEXLAPPLY0000002 ments / NOC from DoAHD
GHOSH EXFORT |4AMZ24 WHEAT BRAN 03.04.2023
Deferred due te want of com
193 HQRXEXLAPPLY0000001 ments / NOC from DoAHD
ANWAR TRADING [6AM24 WHEAT BRAN 03.04.2023
~ Deferred due to want of com)
194 HQRXEXLAPPLY000GO02 ments / NOC frem DoAHD
GHOSH EXPORT [3AM24 WHEAT BRAN 03.04.2023
Deferred due to want of com
195 SAA EXIM PRIVA[HQRXEXLAPPLY(C000002 ments / NOC from DoAHD
TE LIMITED 7AM24 WHEAT BRAN 03.04.2023
Deferred due to want of com|
196 MAA BHARATI IN[HQRXEXLAPPLY0OC00002 ments / NOC from DoAHD
TERNATIONAL SAM24 'WHEAT BRAN 03.04.2023
Deferred due to want of com
197 M/S SURJO EXIHQRXEXLAPPLYGOO0002 ments / NOC from DoAHD
M & TRADING 6AM24 WHEAT BRAN 03.04.2023
Deferred due to want cf com
198 MAA TARA ENTE[HQRXEXLAPPLYOCOCO0Z ments / NOC from DoAHD
RPRISE SAM24 'WHEAT BRAN 03.04,2023
Deferred due to want of com
RAGHUBIR RETA ments / NOC from DoAHD
199 |ILERS PRIVATE LHQRXEXLAPPLYQGO0C002
IMITED 0AM24 ' WHEAT BRAN 03.04.2023
Deferred due to want of com
MAJUMDER AGR ments / NOC from DoAHD
200 [© INDUSTRIES PHQRXEXLAPPLY0Q00Q001
RIVATE LIMITED |8AM24 WHEAT BRAN 03.04.2023
Neferred due to want of com
So1 BBS INTERNATIOHQRXEXLAPPLYG000001 ments / NOC from DoAHD
NAL 5AM24 WHEAT BRAN 03.04.2023
Deferred due to want of com
202 MSAS AGRC PRIHQRXEXLAPPLYOOCO0001 ments / NOC from DoAHD
VATE LIMITED  [4AM24 'WHEAT BRAN 03.04.2023
Deferred due to want of com
»03 GLOBAL AGRO SJHQRXEXLAPPLY0OOCOCO1 ments / NOC from DoAHD
EEDS 3AM24 WHEAT BRAN 03.04.2023
504 WHEAT BRAN 03.04.2023 Deferred due to want of com
M/S B. B. EXPOR[HORXEXLAPPLYCOQ0001 ments / NOC from ]?GAHD




TS

0AM24

Frozen semen {

rom Murrahbuf

Deferred due to want of com
ments / NOC from DoAHD

HQRXEXLAPPLY0Q00008

205 ITINOPAL  DAIRY|HQRXEXLAPPLY0000012[falo( Bovine sc
WALA 4AM24 men) 13.04.2023
o6 SREE KRISHNA THQRXEXLAPPLY0000007 i‘fg{;"f SSE ;SOI‘:’]&S; :ﬁlgf’m
RADERS 9AM24 WHEAT BRAN | 09.04.2023
o SREE KRISHNA THORXEXLAPPLYOOO0008 zf;fgefrfgg o want :;D"Om
RADERS DAM24 WLEAT BRAN | 09.04.2023
o3 SREE KRISHNA THQRXEXLAPPLY0000008 Bl‘ifgefﬁgec }for‘flagg ;}géum
RADERS 1AM24 WHEAT BRAN | 09.04.2023
209 KRUPALI TRADIN[HQRXEXLAPPLYO000008 Egggef ]f}gg }?m‘:agz :}igom
G 3AM24 WHEAT BRAN | 10,04.2023
Type - Protein, Deferred due to want of com
ments / NOC frem DoAHD
Coarse Bran -1
5% Max, Fine B
ran- 12 % Max,
Type - Moisture
, Coarse Bran -
14% Max, Fine
Bran- 14 % Ma
x, Type - Fibre,
Coarse Bran -1
2 % Min, Fine
Bran- 12 % Mi
210 n, Type - Acid [
nsoluble Ash, C
oarse Bran -0.5
% Max, Fine Br
an- 0.5% Max,
Packing- Multi
wall plain new
PP bags of 25 K
gs or 50 Kgs, C
ontainer Loadi
HORXEXLAPPLYGD0000S|ng 18 MT Per 2
VISHAL SETIA  |6AM24 0 FT 10.04.2023
R EXPORT T e oo
IMPORT TRADE
211 |CORPORATION LIHQRXEXLAPPLYCO00008
LP 7AM24 WHEAT BRAN | 10.04,2023
517 |M K TRADERS WHEAT BRAN | 11042023 [D9er®d Jue to want of com




8AM24

Approved on the basis of the
Comments / NOC from DoAg)
FWare reccived vide OM No.
1-164/2022-SD-1V (284TH E|

213 XIM-EXPORT-50) dated 18.0
JK AGRI GENETI|HQORXEXLAPPLY0OD000S|H IYBRID MAIZE ?O-E?%% Dggpég"sirﬁ A‘}g‘; el
C3 LIMITED SAM24 SEEDS 11.04.2023 S to NEPAL by M/s JK AGRI
GENETICS LIMITED
reaveao o Dl e o
714 PRIVATE LIMITEHQRXEXLAPPLYO000009
Bl 1AM24 WHEAT BRAN 11.04.2023
R AGRO BQUI e o
215 MENTS PRIVATE[HQRXEXLAPPLYCO00009
LIMITED 4AM24 WHEAT BRAN 11.04.2023
HOREXLATPLY0000009 e o e
216 MARGS EXIM CO |[SAM24 WHEAT BRAN 11.04.2023
HORXEXLAPPLY0000009 B
217 MARGS EXIM CO |6AM24 WHEAT BRAN 11.04.2023
Type - Protein, Deferred due to want of com
ments / NOC from DoAHD
Coarse Bran -1
5% Max, Finc B
ran- 12 % Max,
Type - Moisture
, Coarse Bran -
14% Max, Fine
Bran- 14 % Ma
x, Type - Fibre,
Coarse Bran -1
2 % Min, Fine
Bran- 12 % Mi
218 n, Type - Acid 1
nsoluble Ash, C
oarse Bran -0.5
%% Max, Fine Br
an- 0.5% Max,
Packing- Multi
wall plain new
PP bags of 25 K
gs or 50 Kgs, C
ontainer Loadi
HQRXEXLAPPLYOO00C09|ng 18 MT Per 2
AV A Overscas |[7AM24 O FT 11.04.2023
KRISHNA TRADE|[HQRXEXLAPPLY0000009 Egsgcf Sgg tr‘r’oxagé :}f”;"m
219 RS 8AM24 WHEAT BRAN 11.04.2023

I




TUKU ENTERPRIHQRXEXLAPPLYQ000010

Deferred due to want of cem
ments / NOC from DoAHD

220 SE 1AM24 WHEAT BRAN 11.04.2023
Deferred due to want of com
ho1 OM SRI SAI ASSO|HQRXEXLAPPLY0000011 ments / NOC from DoAHD
CIATES OAM24 WHEAT BRAN 12.04.2023
Deferred due to want of com
- OM SRI SAI ASSCHQRXEXLAPPLY0000011 ments / NOC from DoAHD
CIATES 1AM24 WHEAT BRAN 12.04.2023
Deferred due to want of com)
593 OM SRI SAI ASSOHQRXEXLAPPLY0OO000011 ments / NOC from DoAHD
CIATES 2AM24 WHEAT BRAN 12.04.2023
Deferred due to want of com
ROYAL MIRAGE T ments / NOC from DoAHD
RADE CONSULTA|
224 NTS PRIVATE LIMHQRXEXLAPPLYOOC0O011
1TED SAM24 WHEAT BRAN 12.04.2023
Deferred due to want of com
FROZEN SEME ments / NOC from DoAHD
N FROM MURR
225 AH BUFFALO{
TINOPAL DAIRY[HQRXEXLAPPLYOOCO0O1CG[BOVINE SEME
WALA TAMZ24 N) 12.04.2023
Deferred due to want of com
526 M/S KISAN FLOU HQRXEXLAPPLY0000014 ments / NOC from DoAHD
R MILL 1AM24 [WHEAT BRAN |15.04.2023
Ministry of Environment Forest and Climate Change
(SU Division)
Deferred due to want of com)
ments / NOC from MoEF&CC
(SU Division].
The balance stock for the yeal
Red sanders wo r 2022-23 which can be expo
YAMA RIBBONS T
HORXEXLAPPLYO000038lod in Jog form( rted under artificially prepag
227 & BOWS INDIA P . 19.06.2022  |ated origin or pattaland sour
RIVATE LIMITED 3AM23 artificially prop ce is 0.00 MT for Andhra Pral
agated originj desh.
Further, the case has been fo
rwarded to wildlife departme
nt communication from the d
ivision in this application is al
waited.
Deferred due to want of com
RED SANDERS ments_ f NOC from MoEF&CC
WOOD IN LOG (SU Division).
FORM AND RO The balance stock for the yeal
M K INTERNATIO OTS OBTAINE r 2022-23 which can be expo
HQRXEXLAPPLY0O000046 rted under artificially propag]
228 [NAL REALTY PRI D FROM ARTIF|07.072022 |y origin or pattaland soud

1AM23
VATE LIMITED

ICICALLY GRO
WN TREES FR
OM PATTALAN
I

ce is 0.00 MT for Andhra Pra
desh.

Further, the case has been fo
rwarded to wildlife departme
nt communication from the d
ivision in this application is &

waited. I

%




LONG CYCLE CH|HQRXEXLAPPLY0O00182

RED SANDERS
WOOD IN LOG|
FORM OBTAIN

Deferred due to want of com
ments / NOC from M/o EF&]
CC (SU Div)

Further, the case has been fo

279 ED FROM ARTI|17.09.2022
ENNAI 2AM23 FICIAL ORIGIN rwarded to wildlife departme
. nt communication from the d
OR PATTALAN ivision in this application is al
D waited.
RED SANDERS
WOOD IN LOG
Deferred due to want of com
FORM AND Rg ments / NOC from M/o EF&
OTS OBTAIN i
LONG CYCLE CH|HORXEXLAPPLYOOCO182 CC {SU D). :
230 D FROM ARTIF[18.09.2022  |[Further, the case has been fo
ENNAI 7AM23 [CICALLY GRO rwarded to wildlife departme|
” nt communication from the d
WN TREES FRI ivision in this application is
OM PATTALAN waited. a‘
]
Deferred due to want of com
ments / NOC from M/o EF&
i CC (SU Div).
537 [SSN EXIM PR[VHQRXEXLAPPLYDUOOQMEIS:"]}QSEE%E < 11 0yp [|Further, the case has been fo
ATE LIMITED 4AM23 ED LOGS o rwarded to wildlife departme
) nt cornmunication from the d
ivision in this application is a
jwaited.
[Approved on the basis of co
mments/ NoC received from
ﬁféjé]ﬁél% M[ﬁ M /o EF&CC (SU Div) vide O
GARWOOD) CH M dated 12.04.2023approvin
o the export of 5 KGs of Agar
M/S AMMAJAN Al [PS (HARMLES . .
932 |GAR OIL F,ACTORE-IQRXEXL.A.PPLYOOO'L‘Q2[) S AND NOT INF|15.12.2022 v_vood Chlps_ _subjectcd to reva
v 0AM23 L AMABLE}/ RO lidated certificate of origin.
4TS AND RHIZ [t has been informed that the
OMES. - AGA balance stock for agar wood ¢
RWOO.];‘) hips and powder stands 249
95 KGs p.a. and for agar oil-1
500 KGs p.a.
Deferred due te want of com
ments / NOC from M/c EFg
CC (SU Div} for the revised ap|
plication for 2Kgs.
233 Eé%iCI%?MOND E{S\%&XLAPP”OOOO”() ﬁf‘p‘i\sRWOOD Clos.01.2023  [Further, the case has been fo
g rwarded to wildlife departme
nt communication from the d
ivision in this application is 4
waited.
Deferred due to want of com|
ments / NOC from M/o EF&
CC (SU Div)
534 [RAJ KENTBRPRIHQRXEXLAPPLYO00023? R T 13010023 |Purther, the case has been fo
SES 1AM23 ALAND e rwarded to wildlife departme
nt communication from the d
ivision in this application is al
waited.
[Approved on the basis of Co
mments received vide OM no.
5-7/2021-SU from SU Divisj
on Dated 21.03.2023 have pr
235 g%gﬁ,ﬁ.gi%ﬁ?HQRXEXLAPPLYOOOGESS SANDALWOOD 17.01.2023 ovided NoC approving the exp

D 0AM23

OIL

orts of 4 kgs of sandalwood o
| te Canada by M/s Nishant]
Aromas Pvt. Ltd.EFC has app
roved the case on ex Post f

acto basis




Deferred due to want of com
ments / NOC from M/o EFg
CC (83U Div)
236 GLOWIDE TRADE/HQRXEXLAPPLY0O000240|KOTO MUSICA02 02,2023 Further, the casc has been fo
WINGS 7TAMZ23 L INSTRUMEN e rwarded to wildlife departme]
nt communication from the d
ivision in this application is aj
waited.
Deferredbased on the Comml
ents / NOC from M/o EF&CC
[SU Div] received vide OM N
! n. EF No. 5-6 f2023-5U date
237 [GAZALI EXPORTS ;{S$§XLAPPLY0000239 AGARWOOD  [01.02.2023 |4 20.02.2023 to furnish reley]
ant documents.
Firm has been asked to subm]
it the documents. Reply is stil
| awaited from the firm.
Deferredbased on the Comm|
ents / NOC from M/o EF&CC
(SU Div) received vide OM N
AGARWOOD C
BANU HASHIM El 0. EF No. 5-9 /2023-3U date|
238 |NTERPRISES PRI} QOEXLATPLY0000247 TS AND POWli500.2023  |d 23.02.2023 to furnish reley
VATE LiMITED  |2AM23 DER ant documents
AGAR OIL )
Firm has been asked to subm|
it the documents. Reply is still
| awaited from the firm.
RED SANDERS Deferred due to want of com
WOOD OBTAIN ments / NOC from M/o EFé&
LONG CYCLE CH ED FROM ARTI CC (SU Div)
239 |ENNAI FICIALLY REG|15.02.2023
ENERATED SO
HORXEXLAPPLYOOO0Z246|URCE FROM P
BAM23 ATTALAND
RED SANDIERS) Deferred due to want of com
LONG CYCLE CH WOQOD OBTAIN ments / NCC from M/o EF&
ENNAI EI> FROM ARTI CC (SU Div)
240 FICIALLY REG|15.02.2023
ENERATELD S0
HQRXEXLAPPLYOC00246|URCE FROM P
7TAM23 ATTALAND
RED SANDERS Deferred due to want of com|
WOOD OBTAIN ments / NOC from M/o EFé&f
LONG CYCLE CH ED FROM ARTI CC (SU Div}
241 |ENNAI FICIALLY REQG[15.02.2023
ENERATED SO
HQRXEXLAPPLY0000246{URCE FROM P
6AM23 ATTALAND
RED SANDERS Deferred due to want of com
'W(O0OD OBTAIN ments / NOC from M/c EFS
ED FROM ARTI CC (SU Div)
247 Eﬁggl CYCLE CH FICIALLY REG|15.02.2023
ENERATED SO
HQRXEXLAPPLYO000246[URCE FROM P
5AM23 ATTALAND
Deferreden the basis of Com)
ments received from Mjo EF]
&CC [SU Div) vide O.M No. 5
-15/2023-8U dated 29.03.20
23 sccking revalidated COO a
243 nd colored photographs of th
e material. The applicant has
YINDU SANDALW RED SANDERS been asked to furnish the sa
00D PRIVATE LI[HORXEXLAPPLYO000247((71 RS LOGS - me and the information from
MITED IAM23 65.0026 MT) 17.02.2023 [the firm is awaited.
VENKATA SAI EN Deferred due to want of com|
TERPRISES ments / NOC from M/o EF&
CC (3U Div}
244 RED SANDERS Further, the case has been fo
WOOD ROOTS rwarded to wildlife departme|
OBTAINED FR nt communication from the d
HQRXEXLAPPLYO000249[OM PATTALAN ivision in this application 1s &
2AM23 B 20.02.2023 |waited. N

L




RED SANDERS
WoOD IN LOG
FORM AND RO
OTS, OBTAINE

Deferred due to want of com
ments / NOC from M/o EF&j
CC (SU Div)

Further, the case has been fo

245 D FROM ARTIF rwarded to wildlife departme]
M K INTERNATIO ICICALLY ORIG nt communication from the d
NAL REALTY PRIHQRXEXLAPPLY0000262|IN FROM PATT ivision in this application is 4
VATE LIMITED ALAND 10.03.2023 |waited.

Deferred due tc want of com
ments / NOC from M/o EF&
RED SANDERS CC (SU Div)

246 ANDHRA PRADE WOQOD SOLD I Further, the case has been fo
SH FOREST DEV]| N AUCTION OB rwarded to wildlife departme
ELOPMENT COR TAINED FROM nt communication frem the d|
PORATION LIMIT{HQRXEXLAPPLYO000268(CONFICATED ivision in this application is &
ED QORIGIN 21.03.2023  |waited.

Deferred due to want of com|
ments / NOC from M/c EF&
CC (SU Div)
further, the case has been fo
247 PATTALAND (A rwarded to Andhra Pradesh f
RTIFICIALLY P orest department for verificati
ROPAGATED) on of certificate of origin, com|
RED SANDERS munication from the departm
ALMICHTY AQSAJHQRXEXLAPPLY0000268]WOOD 300 LO ent in this application is awai
EXPQ LLP GS 21.03.2023 [ted.
Deferred due to want of com
ments / NOC from M/o EF&
RED SANDERS CC (SU Div)

248 ANDHRA PRADE] WOOD SOLD | Further, the case has been fo
SH FOREST DEV| N AUCTION OB rwarded to wildlife departme
ELOPMENT COR TAINED FROM nt communication from the d
PORATION LIMITIHQRXEXLAPPLYOO00268(CONFISCATED ivision in this application is aj
ED ORIGIN 21.03.2023  |waited.

Deferred due to want of com
ments / NOC from M/o EF&
CC (SU Div)

Further, the case has been fo

249 PATTALAND (A rwarded to Andhra Pradesh f]

RTIFICIALLY P orest department for verificati
ROPAGATED) on of certificate of origin, com
RED SANDERS munication from the departm
ALMIGHTY AQSA|HQRXEXLAPPLYQQ00269[WOCD 186 LO ent in this application is awai
EXPO LLP S 21.03.2023  led.
Deferred due to want of com|
ments / NOC from M/o EF&
CC {SU Div}
rurther, the case has been fo
250 PATTALAND(A rwarded to Andhra Pradesh f]
RTIFICIALLY P orest department for verificati
ROPAGATED) on of certificate of origin, com|
RED SANDERS munication from the departm]
ALMIGHTY AQSAJHQRXEXLAPPLYQ000269WOOD 99 & 11 ent in this application is awai
EXPO LLP LOGS 21.03.2023  Jted.
Deferred due to want of com|
ments / NOC from M/o EF&
CC (SU Div)
Further, the case has been fo
251 PATTALAND (A rwarded to Andhra Pradesh |
RTIFICIALLY P orest department for verificati
ROPAGATED) on of certificate of origin, com
RED SANDERS munication from the departm
ALMIGHTY AQSAHQRXEXLAPPLYQ000269WQOCD 228 LO ent in this application is awai
EXPO LLP GS 21.03.2023 Jted.
(Ozone Cell)
252 gggxﬁgf&i\g%vHQRXEXLAPPLYOOOOOOE: HEXAFLUORQOI 19.04.2022 Deferred due to want of infor

ATE LIMITED

SOPROPANOL

mation from the firm.




Deferred Comments / NOC 1

ATBD [2-14-BR) cceived from M /o EF&CC (Oz
OMO-1-(5-[TER one Cell) vide vide O.M No. 1
T-BUTYL)-[1,1- 1/22/2023-0C dated 21.03.2
BIPHENYL]-2-Y 023. sought information from
IND SWIFT LABO L)- ITH-BENZQ| the firm regarding clarificatio
253 [RATORIES LIMIT) ;‘SMR%XLAPP”OODDQ“ DJIMIDAZOL-2-]04.02.2023 | whether the item fall under
ED [YL)-4,6-BIS(2-( the category of ozone depart]
METHYL-D3] P ment. Alsco the application re|
ROPAN-2-YL-1, ceived is not completely filed.
1,1,3,3,3-DejP
HENOL) The documents are awaited |
rom the firm.
Deferred due to want of reas
cn for applying under restrict
ed category as the item under
HS code 29147990 is free acc
ording to schedule 1l of the ex
port policy.
Further bascd on the comme
PARAGON FINE A[HQRXEXLAPPLYCG0C0229 nts received from M/o EF&C
254 NI SPECIALITY C[7AM23 2,3- DICHLORL . o) 5003 C (Ozonc cell} vide O.M No. 1
HEMICAL LIMITE O- 1,4 NAPHT] 1/22/2023-0C dated 15.02.2
D HOQUI NONE { 023 stating the item of export
DICHLONE) is neither czene depleting su
bstances(ODs) nor Hydrofluo
rocarbons (HFCs). Hence the
vy do not have any comments
to offer.
The information from the fir
m is awaited.
HORXEXLAPPLY0000252|1,3,3,3- TETRA |Approved cn the basis of Co
8AM23 FLUORCOPROP mments received from M/o E
E NE (HFO123 F&CC [Ozone cell] vide O.M N
dze) 0. 11/22/2023-0C dated 24.
255 03.2023 appreving the cxport]
of 1000 MTs 1,3,3,3TETRAF
NAVIN FLUORINE LUOROPROPE NE (HF01234
INTERNATIONAL z¢) subjected to conditions asl
LIMITED 28.02.2023 |stated.
Approved on the basis of Co
Saturated fluor mments reccived from M/c E
inated derivativ F&CC (Ozone cell) vide O.M N
256 es of acyclic hy o. 11/22/2023-0C dated 17.
drocarbons:- - 04.2023 approving the export
GUJARAT FLUOR Difluoromethan of 5000 MTs Refrigerant R32
QCHEMICALS LIHQRXEXLAPPLY0000268|c (HFC-32)-Refr subjected to conditions as stal
MITED 3AM23 igerant R32 20.03.2023 |ted.
|Approved on the basis of Co
mments received from M/o E
F&CC (Ozonce cell) vide OM N
R-32 (DIFLUOR 0. 11/22/2023-0OC dated 24.
OMETHANE] / 04.2023 approving the export,
HEFC- 134a (HY of {a) 45,600,000 Kgs R-32 |DI
DROFLUOROC FLUOROMETHANE (b) 80,00,
ARBAN 1,1,1,2- 000 Kgs
TETRAFLUORO HFC- 134a [HYDROFLUGRO
ETHANE) /R40 CARBAN 1,1,1,2-TETRAFLU
257 7C {BLEND OF ORCETHANE]}
134a + R32 + R i3 40,00,000
125)/R404 (BL HFC 125 (PENTAFLUORCET)
END OF R134A [TANE]}
+ R125 + R32)/ (d) 55,00,000 Kgs
R 467A fR0O410 R0O410 [BLEND OF DIFLURO
(BLEND OF DI METHANE & PENTALFLURO
FLUROMETHA METHANE] (e) 5,600,000 Kgs
NE + PENTALF R407C (BLEND OF 134a and
HQRXEXLAPPLYOOQ00275]LUROMETHAN R32 and R125)subjected to o
SRF LIMITED SAM23 E) 31.03.2023 |onditions as statgd.




R-32 (DIFLUOR
OMETHANL] /

HFC- 134a [HY
DROFLUQROC
ARBAN 1,1,1,2-
TETRAFLUORQO
ETHANE) fR40
7C (BLEND OF
134a + R32 + R

Deferred Comments / NOC 1
cceived from M /o EF&CC (Oz
one Cell) vide vide O.M No. 1
1/22/2023-0C dated 24.04.2
023 Sought information from
the firm regarding the applical
tion received is not cempletel;
v filed. The dctails of item R+
410a in S.No. 6 for export 1s

258 125)/R404 (BL wrongly mentioned and it is g
END OF R134A lso requested to furnish the g
+ R125 + R32)/ uantity of R-410a to be expor]
R 467A /RO410 ted either in Kgs or MTs in th
{(BLEND OF DI ¢ application.
FLUROMETHA
NE + PENTALF Hence, firm has been issued
HQRXEXLAPPLY(Q000275(LUROMETHAN a deficiency letter to revise th
SRF LIMITED 6AMZ3 E) 31.03.2023 [e application.
Saturated fluor Approved on the basis of Co
inated derivativ mments received from M/o E
cs of acyclic hy F&CC (Ozone cell] vide O.M N
drocarbons:- - o. 11/22/2023-0C dated 24.
259 Diflucromethan 04.2023 approving the expoert]
e (HFC-32) -Ma of 2000 MTs Difluoromethan
NAVIN FLUORINE] fron 32 DIFLU e (HFC-32) subjected to condi
INTERNATIONAL [HQRXEXLAPPLYOOOCOOS5[QRO METHAN tions as stated.
LIMITED 0AM24 E 04.04.2023
Department of Atomic Energy
260 |SUKASO CERAC ZIRCOMAT 5 MI] Deferred due to want of|
OLORS PRIVATE] CRON / 325 ME] comments / NOC from D
LIMITED SH - POWDER AE.
HQRXEXLAPPLYQ000 [CERAMIC OPACI
2521AM23 FIER]) 24.02.2023
261 [SUKASC CERAC ZIRCOMAT 5 M] Deferred duc to want of|
OLORS PRIVATE CRON / 325 ME| comments / NOC from D
LIMITED SH - POWDER | AE.
HQRXEXLAPPLYQ0Q00 [CERAMIC OPAC]
2630AM23 FIER) 11.03.2023
267 |N.K.R. INTERNAT Deferred due to want of]
IONAL comments / NOC from D
HQRXEXLAPPLYQ0O0O0 [ZIRCONIUM SILI AL
2647AM23 CATE POWDER [14.03.2023
563 Deferred due to want of|
OPAQUE CERAMI MICRONIZED ZI omments / NOC from
CS PRIVATE LIMI HOQRXEXLAPPLYOGOG [RCONIUM SILIC :
TED 0006AM24 ATE 02.04.2023
264 Deferred due to want of]
OPAQUE CERAMI MICRONIZED ZI ;"Emmems / NOC from D
CS PRIVATE LIMI| HQRXEXLAPPLYQOCO [RCONIUM SILIC ’
TED QO005AM24 ATE 02.04.2023
65 Deferred duc to want of]
OPAQUE CERAMI MICRONIZED ZI ‘;‘}mmcms / NOC from D
CS PRIVATE LIMI| HQRXEXLAPPLY0O00 [RCONIUM SILIC -
TED 00C4AM24 ATE 02.04.2023
266 Deferred duc to want of]
OPAQUE CERAMI MICRONIZED ZI comments / NOC from D
S PRIVATE LIMI HQRXEXLAPPLYOOOO [RCONIUM SILIC '
TED 2742AM23 ATLE 29.03.2023
267 ZIRCOMAT 5 Mid Deferred duc to wfant of]
SUKASO CERAC ron / 325 Mesh - Comments / NOC from D
OLORS PRIVATE| HQRXEXLAPPLYOOOU [Powder (ceramic ’
LIMITED 0116AM24 Opacifier) 12.04.2023
268 MIZRONIZED ZI Deferred due to wiiant %f
OPAQUE CERAMI RCONIUM SILIC o ments / NOC from
CS PRIVATE LIMIHQRXEXLAPPLYOOOO (ATE 1 MICRON .
TED 0139AM24 5 GRARE 15.04.2023

Ministry of Mines




269 [Rejected con the basis of]
the Comments / NOC fro
m MoM received from Mo
HQRXEXLAPPLY000D T o Fooss Mimes V dated 31,
AIMIL LIMITED  [2243AM23 04.2023 not recommend-i
ng the export of STANDA
RI) SAND GRADE - II by
M/s AIMIL LIMITED.
270 FRIABLE CHROQ
ME ORE WITH G
RADE GREATER]
THAN 47% CR2
(3. FOB VALUE Deferred comments from
- DERIVED INCLU MoM received in which t
Lﬁ‘ﬁ?gg MINI ;{E()QQIR;},(\I;A);I;\PPIXOOOO DING EXPORT D hey have further told to §
~ UTY. VALUES § ought comments frpm In
HOWN ARE APPF dian Bureau of Mines.
ROX. QUANTITY
IN WMT(+/- 10%
)
271 Deferred due to want of]
comments/NOC from Mi
AADISH IMPEX P[HQRXEXLAPPLYOOOO nistry of Mines
RIVATE LIMITED 2608AM23 SEA SAND, GR
; Deferred due to want off
272 A omA LMIHORXEXLAPPLYCO00O [FINE SILICA SA| comments/NOC from Mi
ED 0071AM24 ND nistry of Mines
DPIIT
273 HARD WHITE §
HAVING SHORT] Deferred due to want of
HORXEXLAPPLYOQ00 |ED OFFICE PAP| comments/NOC from DPJ
K R IMPEX 2207AM?23 ER SHAVINGN - 0T h
WASTE PAPER
274 HQRXEXLAPPLYOO0O [NEWS PAPER Fl Deferred due 1o want of
314AM23 OR RE USE comments/NOC from DF
VIPRA EXIM [T
Deferred due to want ofl
275 HORXEXLAPPLYO000 [OVER ISSUED N commenta/NOC from DP
JANAR EXPORTS AM23 SWSPAP 1T
276 HQRXEXLAPPLYOO0O [NEWS PAPER F Deferred due to want of
5490AM23 OR RE USE comments/NOC from DP|
VIPRA EXIM T
277 HQRXEXLAPPLYOC00 [USED NEWS PA| Deferred due to want of ¢
AVN SPICES pRN2477AM23 PER omments/NCC from DPII
ATE LIMITED T
278 Deferred due to want of ¢
HORXEXLAPPLYO00O |[WASTE PAPER N omments/NOC from DPII
SAFAA EXPORTS [2523AM23 EWS PAPEE T
279 RECOVERED(W Deferred due to want of ¢
ASTE & SCRAP) omments/NOC from DPII
SHREE SHYAM T{HQRXEXLAPPLY0QO0O0 [PAPER OR PAPE T
RADERS 2540AM23 R BOARD
280 Deferred due to want of ¢

P

POTHIGAI IMPEX{HQRXEXLAPPLY0OQOO

2643AM23

WASTE NEWS P

APER

omments/NOC fram DPII

T

Ministry of Textiles




ANY OTHER ARTICLES MADE
OF NYLON

281
a. MANMADE FIBRE
STAPLE CHAINSTITCH
WAL
L HANGING Deferred due to want  off
(QURANIC CALLIGRAPHY) comments/NOC  from  M/o
Culture. As  directed by
N
CEE/ATloiASHMIR ?SQQI:\;J;{EQ)ELAPPLYOOOOO TOTAL AREA 5.06 08.05.2022 [Chairman, EFC, a letter to
SQUARE METERS Ministry of Culture for
expediting their comments in
b. MANMADE FIBRE the case will be issued.
(VELVET) WALL HANGING
{QURANIC CALLIGRAPHY)
TOTAL AREA 3.82
SQUARE METERS
282 Deferred due to want off
comments/NOC from Central
CENTRAL SILK|HORXEXLAPPLY0O0002 BIVOLTINE HYBRID 05,02 2023 ,31111( ; Board [Mm‘lsftry off
BOARD 434AM23 SILKWORM EGGS Oz lextiles)& MEA respectively.
Ministry of Petroleum & Natural Gas
283 BIODIESEL AND
MIXTURES THEREOF,
NOT CONTAINING ORI Deferred of comments/NOC
received from MoP&NG.
CONTAINING LESS THAN
ADVAITH 70 PERCENT BY WEIGHT] A mail has becn sent to the firm
BIOFUELS ?%%E;LAPPLYOOOOZ 15.02.2023 |asking whether the unit lies in
LIMITED OF PETROLEUM OILS OR SEZ or not.
OILS OBTAINED FROM
The information from the firm is
BITUMINOUS MINERALS. awaited.
284 MIXTURE CONTAINING Deferred due to want  of
0% ETHYL comments/NOC from MoP&NG.
ALCOHQL+10%
ADDITIVES USED FOR
PREPARATION OF UNI-
RIPE FRUIT RIPENING
AAMISHA FOODRSHQRXEXLAPPLYOOOO2 |CONCENTRATLE
PRIVATE LIMITED [513AM23 22.02.2023
285 Deferred due to want  off
DOSCH comments/NOC from MoP&NG.
PHARMACEUTICA
LS PRIVATEHQRXEXLAPPLY0000Z2 [ETHYL. ALCOHOL 96%
LIMITED 615AM23 10.G3.2023
Miscellaneous Applications
286
Deferred due to want  of
USED/SCRAP FISHNETS, comments from M/o EF&CC
CAST NYLON, HARD WASTE IN (HSM Division). As directed by
S G P INDIA HORXEXLAPPLYO ey OF LUMPS, SCRAPS OR|29.04.2022 [Chairman, EFC, a letter to HSM
0000122AM23 their

Division for -expediting
comments in the case will be
issued.




287 )
Def . 5
VIRENDRA HORXEXLAPPLY0 e erréd Firm .has been asked
HARIBHAI SPECIFICATION 06.10.2022 te furnish certain documents &
PANSARA 0001920AM23 information which is awaited
from the firm.
288 PAINTE S (MYCTERI
INDIRA  GANDHI LEUCO(I:EFS’I'];!C\)EI\{ (MYCTERIA Deferred. Firm has been asked
ZOOLOGICAL HQRXEXLAPPLYO ; 14.11.2022 to furnish certain documents &
PARK e i i i i i
S APATIAN 0002108AM23 LESSER ADJUTANT information which is awaited
(LEPTOPTILOSJAVANICUS) from the firm,

289 Deferred. Due to the comments
received from MoM vide OM
dated 25.04.2023 seeking

SHASHI HQRXEXLAPPLYQ |GARNET ABRASIVE NON 20 12,2022 |clarification from DGFT.
0002229AM23 BEACH MINERALS
MINERALS
The matter has taken on e-file
for further clarification.
290 Deferred. The applicant has|
HORXEXLAPPLYO been asked a reason for making
ANP TRADE LLP POTASSIUM CHLORIDE 20.12.2022 [an  application  for  non-
0002228AM23 restricted itern and the
information from the firm is
awaited

291 [INDIRA  GANDHI Deferred. Firm has been asked

ZOOLOGICAL HQRXEXLAPPLYO [GHARIAL [GAVIALIS 0o.01.2023 |1 furnish certain documents &

PARK 0002304AM23 GANGETICUS) e information which is awaited
VISAKHAPATNAM from the firm.

292 DOMESTIC SOLAR WATER Deferred. Firmm has been asked

HEATER 300L/ DOMESTIC 17.03.2023 to furnish certain documents &

HU HUHQRXEXLAPPLYO |SOLAR WATER HEATER|" "™ information which is awaited
INTERNATIONAL |0002665AM23 200L/ELECTRICAL WIRE from the firm.

Raw Human Hair Applications
293 Approved. Being new
applicant, Export authorization
BANDANA SAHANI|LQRXEXLAPPLYO tg, 0 o1k OF HUMAN HAIR  [15.12.2022  |may be issucd with quantity of
0002202AM23 1000 K .
g raw human hair for|
export.

254 Deferred. Firm has been asked

; - [HORXEXLAPPLYO . to furnish certain documents &
M.D.ENTERPRISE |n500031aM23  [1UMAN HAIR 20.12.2022  liformation which is awaited
from the firm.

235 Deferred. Firm has been asked

HQRXEXLAPPLYO |JUNPROCESSED INDIAN,| to furnish certain documents &
GNL EXPRESS 10602220AM23  |HUMAN HAIR 17.12.2022 i formation which is awaited
from the firm.

296 Approved. Being new
applicant, Export autherization

MAHESH HUMANHQRXEXLAPPLYO . . :
UNWASHED 17.12.2022 may be issued with quantity of|
HAIR BUSINESS [CCC2223AM23 1000 Kg raw human hair for
export.




297

SUJATA
ENTERPRISE

HQRXEXLAPPLYO
0002309AM23

HUMAN HAIR

10.01,2023

Approved. Being new,
applicant, Export authorization
may be issucd with quantity of]
1000 Kg raw human hair for
cxport,

298

SRIJAN
HAIR

HUMAN

HORXEXLAPPLYQ
0002349AM23

UNFPROCESSED
HAIR UNWASHED

HUMAN

17.01.2023

Approved. Being new,
applicant, Export authorization
may be issued with quantity of
1060 Kg raw human hair for
cxport.

299

FIFTEEN ISLAND
AQUA EXIM (OPC)
PRIVATE LIMITED

HQRXEXLAPPLYC
0002371AM23

UN

PROCESSED &
UNWORKED HUMAN HAIR

23.01.2023

Approved. Being new
applicant, Export authorization
may be issued with quantity of]
1000 Kg raw human hair for
export.

300

PRAJWAL
ENTERPRISES

HQRXEXLAPPLYO
D002450AM23

HUMAN WASTE
UNWORKED

HAIR|

10.02.2023

Approved. On the basis of the
documents submitted, the;
Committee has decided to issue
Export authorization to M/s
PRAJWAL ENTERPRISES for
export of 1000 Kg raw human
hair.

301

AM HAIR PRIVATE
LIMITED

HQRXEXLAPPLYOQ
0002628AM23

100% INDIAN HUMAN HAIR

UNWASHED
(UNPROCESSED)

11.63.2023

Approved, Being new
applicant, Export authorization
may be issued with quantity of]
1000 Kg raw human hair for
cxport.

302

WESTERN
TRADERS

HQRXEXLAPPLYO
0002644AM23

HUMAN HAIR BALL

14.03.2023

Approved. On the basis of the
documents submitted, the
Committee has decided to issue
Export authorization to M/s
WESTERN TRADERS for export
of 1000 Kg raw human hair.

303

THARI
ENTERPRISE

HQRXEXLAPPLYO
D002744AM23

Human hair

29.03.2023

Deferred. Firm has been asked
to furnish certain documents &
information which is awaited
from the firm.

304

S S ENTERPRISE

HQRXEXLAFPLYO
0002746AM23

UNWASHED HUMAN HAIR

29.03.2023

Deferred. Firm has been asked
to furnish certain documents &
information which is awaited
from the firm.

305

S.LV HAIR
ENTERFRISES

HQRXEXLAPPLYO
0002727AM23

UNWASHED HUMAN HAIR

27.03.2023

Approved. On the basis of the
documents submitted, the|
Committee has decided to issue
Export authorization to M/s
S.L.V HAIR ENTERPRISES for|
export of 58840 Kg raw human
hair.

306

L.G. ENTERPRISE

HQRXEXLAPPLYC
0000070AM24

UNWASHED HUMAN HAIR

07.04.2023

Deferred. Firm has been asked
to furnish certain documents &
information which is awaited
from the firm.

307

KABIR

ENTERFRISE

HQRXEXLAPPLYO
D00D064AM24

UNWORKED HUMAN HAIR

06.04.2023

Approved. On the basis of the
documents submitted, the
Committee has decided to issue
Export authorization to M/s
KABIR ENTERPRISE for export

of 1000 Kg raw hyuman hair.




308

Deferred. Firm has been asked
to furnish certain documents &
information which is awaited

SHILPA HAIRIHQRXEXLAPPLYO |[UNPRQCESSED HUMAN from the firm.
ENTERPRISE 0000062AM24 HAIR 06.04.2023

309 Approved. On the basis of the
documents  submitted, the
Committee has decided to issue

100% INDIAN HUMAN HAIR Export authorization to M/s.
M/s. HMSHQRXEXLAPPLYC [UNWASHED (UNFROCE HMS EXPORTS for export of]
EXPORTS 0002760AM23 SSED) 31.03.2023 1000 Kg raw human hair.

310 Deferred. Firm has been asked
to furnish certain decuments &
information which is awaited

AL-HADI HOQRXEXLAPPLY(Q |[UNPROCESSED HUMAN from the firm.
ENTERPRISE 0000082AM24 HAIR 10.04.2023

311 Deferred. Firm has been asked
to furnish certain documents &
information which is awaited

ANGEL HAIR[HQRXEXLAPPLYO {100% UNPROCESSED & from the firm.

ENTERPRISE C000092AM24 UNWORKED HUMAN HAIR {11.04.2023

312 HQRXEXLAPPLYO
0000104AM24

Rejected. Only one application
is considered at a time.

ANGEL HAIR 100% UNPROCESSED &

ENTERPRISE UNWORKED HUMAN HAIR [11.04.2023

313 Deferred. Firm has been asked

to furnish certain documents &
DULAL -SIBU information which is awaited
HUMAN HAIRIHQRXEXLAPPLYO from the firm.
PRIVATE LIMITED [0000105AM24 UNWASHED HUMAN HAIR |11.04.2023

314 Approved. Being new
applicant, Export authorization
may be issued with quantity of]

AYUR HAIR|HORXEXLAPPLYO 1000 Kg raw human hair for
EXPORT 0000126AM24  [HUMAN HAIR 14.04.2023 _ [xport-

315 Deferred. Firm has been asked
to furnish certain documents &
information which is awaited

RAMYA HQRXEXLAPPLYO [HUMAN WASTE HAIR) from the firm.
ENTERPRISES 0000128AM24 UNWORKED 14.04.2024
316 Deferred. Firm has been asked
to furnish certain documents &
Human  hair  unworked, information which is awaited|
HORXEXLAPPLYQ {whether or not washed or from the firm.
THE BLOSSOM O00C145AM24 scoured 16.04.2023
Note :

(1)

comments/NOC from the concerned Technical

Deferred cases: Cascs shown as deferred imply that approval is pending for want of

Agencies

requirement of additional

information/clarification from the applicant firm or necessary examination of specific
documentry evidence of the firm .

(ii)

Approved cases: Cases which got approved by EFC are issued export authorisations by

DGFT(Hqrs.) to the firm(s). As per Appendix 2K of FTP-2015-20, the fee for obtaining export
license is Rs. 1000/- only (per application) irrespective of item/quantity/ FOB value etc.




(iii) Approved post-facto: Cases shown as Approved post-facto imply that approval
against those cascs have already been issued by DGFT (Hgrs), with the approval of
Chairman, EFC in terms of Para 2.51(c) of HBP (Handbook of Procedure 2015-20). In order
to facilitate export, Para 2.51 gives power to Chairman, EFC to issue authorization in those
cases, which have been discussed by EFC at least once in previous meeting and got
deferred, and where NOCs / recommendations have been received subsequently from the
concerned agency(ics) with no divergence in views. However, such cases, shall be brought
before EFC in its subsequent meeting for approval on ex-post facto basis.

(ivi Dropped. Cascs shown as Dropped imply that the firm is not responsive to the
queries of DGFT or to the concerned Adminisirative Ministry/Deptt. and has not furnished
documents/information/ clarification as called for despite reminders. Such cases are
dropped from active agenda of EFC. However, the casc can be reopened once the
documents are received from the firm with fresh date of application.

{v)] Rejected. Cases which are shown as Rejected imply that the EFC, after consuitation
with the Administrative Ministry / Deptt., dccided not to grant authorisation due to reasons
such as, proposal not supported by the concernced technical agency. No further
communication will be issued by DGFT(Hqrs) in such cases. However, the firm can request
for review of the decision of the Committee before DGFT.

(VI] Closed. Cases which are shown as Closed imply that the EFC, after consultation
with the Administrative Ministry/Deptt. has decided to close the case due to the reason
that the proposed item to be exported is ‘Free’ as per the present ITC (HS) Export Policy,

2018 and does not require licence from DGFT.
*kdkkik
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